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Second Floor, 
Cornercia'l Complex, 

indiranagar, 
Bangalore-38. 
Dated 17J4g94 

APPLIGATICNS 	395 TO 403 of 1991,L5YIL416 of 1990, 

:CANT:-Sri.C.R.Rangadhamaiah and Others 

v/s 
DEN: The Chairman,Railway Board and Others. 

L. 	Sri.K.Subba Rao,Advocate,No,27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 

24 .Sri.R.Bhaskaran,Advocate,No.40/2083,Elarnkulam Rqad, 
Kaloor,Kochi7682017. 

Sri.P.Shivan Pillai,Advocate,Grasis House,Monestary Road, 
barikkarnuri, Kochi-682011. 

4. Sri.Vi.jaynarayan,3-C ELD0iAD0,112,Nungambakkam High Road, 
Madras-600 034. 

51. Ghairman,Railway Board,Rail Bhavan,New Delhi. 

The Secretary,Ministry, 	of Railway,Rail Bhavan,New Delhi. 

7. The 	eneral Manager,Southerri Railways,Park Town,Madras-3. 

a. The Chief Personnel Officer,SouthernRailways,Park Town, 
Madras-3. 

9.. The Divisional Railway Manager,Southern hailways.,Mysore. 

lf. The Senior Divisional Personnel Off icer,Southern Railways, 
Palghat,Kerala. 

JL., The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 

12~ • The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 

11, The Divisional Railway Manager,Southern Railway, Bangalore. 

14 Sri.K.R,D.Karanth,Advocate2,Mangalaflagar,SaflkeY Road Gross,, 
• Bangalore -S. 

.i Sri.A.N.Venugopala G6wda,Advocate,Noc8/2,UpstairS, 
R.V..Road,0ppBangalore Hospital,Bangalore4. 



- 

-:2:- 

SUBJECT:- Forwarding of copiôs of the Orders passed by 
the Central Administrative Tribunal,Bangalore.. 

-x-x-x-x- 

Please find enclosed herewith a copy of the ORDEi-t 

passed by this Tribunal in the above mentioned applications 

on 	16th Day of Deceinber,1993, for further necessary action. 

DEPUTY REGISTRAF() 
T JUDICIAL BRANCHES. 

- 	•- 	1• • 	• 	•. 	• 
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CENTRAL ADMINISTRATIVE 	ID UiJAL 
BANGALORE BENCH 

0.A.NO5. 395 to.4 
	

416 

THURSDAY, THIS THE 16TH DAY OF DECEM6ER j 1993 

Sri C.RRrigedh8maiah, 
5/0 Sri Range ish, 
aged about 68 years, 
Retired Guard-A Special, 
Ch.ikkabidre, 
Chikkanerayekanahalii Taluk. 

Sri K.V.Sreekaritiah, 
5/0 Sri K.V.Subramanyaiah, 
aged about .6gryears, 
Retired Guard-F Special, 
Ch-7005th Me in,Sares.wethipuair, 
llysorb 9. 

Sri 1i.N.Nareyana Setty, 
5/0 Sri K.unIswamaiah, 
Retired Guard-A Special, 
2003/2, Raj kernel Street, 
1ysore - 1 

SHRI JUSTICE V.S.IIAL.IMPTH 	.... CHP.IRMAN(J) 

SHRI JUSTICE P.K.SHYAIISUNDAR 	•... VItE CHIR1AJ(J) 

SHRI V. RPfflAKRISHNN 
	

P1EMBER(P) 

 

 

 

Sri B,J.Nagarajaieh, 
5/0 Sri Jeyapala 'Nayenar, 
Retired Guard-A Special, 
158, Shankaraneg8r, 
J.B.Kaval, Bangelore-560 022 

Sri K.Seshadri, s/o Sri' Krishna, 
8hatta, aged about 69 years, 
Retired Guard-A Speciel, 
92, Lakshmipurarn, Arsikere. 

6. 
69 years, 

Special., 
J/964,''9th M~n"foed, 6th'Cross, 

- 21 

Sri k.V'AniitlJsachar, 
'-k'° SA.Vpktaernachcr, 

abdu 	years, 
Special, 

lie 1 Ro a d, 
Jayenar Extension., 

fv 
Shimoga oun - 577, 201 

- 

/ 

...S Applicants 

- Contd,/- 



2,, 

1. Sr1Shivaswamy, S/o Sri T. 
u.rgachelam Pillel, aged 

about 69 years, Retired 
Driver-$ Special, 44,. II 

- Ilajn, Mees Block, Nw, 
Bamboo Bezar, Ilysore-21 

9.1 Sri J.N,Phaxoah, S/c Sri U.P.Z. 
Pharosh, Retired Driver_A 
peciel,2355k I ivlj, II 

Cross, K.G.Koppol, Chamarn... 
—puram, Mysore, 	- 

ppl1,cants1 to 9 in 
0,.Nos,395t0 403/91 Sri R.J.Mehadevan, 

SI0 R.Jayaram, 
aged about 67 years, 
Guard tft SpecIal (Retired) 
residing at No.157, IVth Cross, 
Nagappa Block, 
Bangalore — 560 021 

I 

SrI R.5hiajah, 
Retired Suard 	Spej8l, 
and residin9 at No.1153, 

Rangat, II Main Roed, 
S.N.Cciony; Yeshwarithpur, 
Bangalore — 560 022, 

Sri Papanria, 
S/c Nethead, 
aged about 63 years, 
Driver Passenger MR448, 
Southern Railway, 
Ba.ngalpre City(Retjred) 
No.5/lip, Backside of 
f9un1swèra Temple, 
Bhuvaneswaiinar, Magedi Road, 
Bangalore •— 23. 

Sri Ghouse Mohje 
5/0 Dzeen Mohideen, 
aged about 63 years, 
Driver Passenger MR 238, 
§øuthern Railway, Bangalore City, 
Retired) C/o No.or flohamad, 

No.73/ti,. Railway Quarter, 
- 'ieswanthepur, Bangalore 

.— 22. 

Sri D.John Peter, 
S/ci, Doreisuamy, 
agd about 58 years, 
Driver Goods fIR 6129 
Southern Railway, 
Yewanthapur (Retired) 
No62, III Cross, I Stage, 

I~VOUipurams Bange1oe — 21. 

Applicant 10 in D.A. 
No.57/90 

Applicant 11 in U.A, 
No.416/gO 

...APPLICANTS 

. . .Cont./ 



-. 	 WI 

15. 

	

	Sri Menickarn,:I: 	-. 
S/o'Laksmanapa,-

g aged -about 60 years, 
Driver Passenger fIR 414, 
Southern Railway, krsiIere, : 
(Retired), No.286/I, Ith Cos, 
Banqalore - 50 121, - 

16e 1'Jarayana, 
/o Nyathavadu, 
aged about 72 years, 
Shunter fIR 2711  
Bangalore City, Southern Railway, 
(Ratired) No.53 C/p Nawaz Stores  
ltth Cross'Magadi Road, 
Bangalore - 23, 

17.. Sri M.5.Susainathan, 
S/o Maristamy, 
aged about 62 years 
Drivef Passenger fIR 475, 
outhern Railway, Yelehanka, 

(Retired)C/o ?.P'.Joseph, 
45/R Old Ra.iway Quarteré, 
Yeswanthaur, Bangalore 	22 

$ri 5id1eih, S/o Siddeieh Gowia, 
aged 62 yars, Olecel 1saistt 
fIR 523, Southern Railway 
BanaiQra City (Retired 
No.58 I Cross, 3rd Main Road, 
Ramacandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R,, 
5/o C.S.Ramalirigarn,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway, Harihar, 
(Retired), No.:2/2, I Main Roa ,,. 
I Cross, Okilpuram, 
Bangalore - 21. 

2:1. Sri Gularn Dastagir, 
S/o Md.Ghouse, 
aged abut 69 -years, 
ShJR 597, Southern Railway, 
'Yeswair (Retir1) No.3, 

/ 'Star 8w..li, Derga Mohalla., 
o.orvani.P 	IJ±d Madras Road, 
Bangalore1Q .1_i.. 

Sri . du.iJahed 
aged 67 years, 

\Siñter 	Southern Railway, 

I I,Crc as, L—B, 
Serinagr, Indiranegar, 
langalore - .,!DPLICANTS. 



. 	.. 	 .• . 	 V ..  

22. Sri O.John, 	S 

S/a NbD8VId Pilot, 	• 
aged aboUt 6. yeer, 
D66istantGUd/EMT 130SO - 	 . 	. 

Southern Railway, BangeoDe 
(Retired), C/a carpenter Suremany1p 

12th Croea 	Magadi Roadp 
Beng8lOrG 	 - 

23, Sri -Sheik Fektuddeefl 	 . 	 S  

S/cs MahvmmiA Khsirn Sskli, 
egad about 63 years, 
Railway Guèrl 	LA S212., 

Railway, Artikeret  
(Retired); Plantipet, 
r8ikere 	573 13, 

Hesan Disttict1 	. 

24 Sr$ 
S/o KCuntiepep 	. 	 . 

age 	ebout 6 	.yea1s)  
Guard VAt SpIt  EE 994.,. 	. 

South 	h.Reiliay., 	reikere, 
(RetireJ), 	Yrraip& •Blck 9  
LM1pur, fraikeve 	5"S iO3.. 

I25 S1 Othoiiy, 
5/0 Egiapa)  aged about S. 

iast 	Guard E€ 131 7, , 
outhernì •Sà9aiO 	City, 

Iq (Retired), 	No.291, 	5th 	jflp . 
• 

Ke:ngeri Satellite Town, 
Baflga.0re . 	O: 

2' Sri N.Vnanda Rao, 	.5 

5/a  •N,Verkoa Rao 
aged about9 years, 
1rirem 	..- MR 	549 	 5 

Southern kAilwayr  thimoge Towi, 
(R.ottred)No12i, 	TT Cross, 
8ehid S,PWfLce, Ashoknaga, 
Shiniøga Toun 

27. *t1. M.4IOni, 
S/o Mottai, -aged atOut 

MR 472, . 	. .-. 	srs, 	.Shu:flter 
$outhrn R.eiluey, 
Beiappaneh.al1RBtired') 
Rathnawamyaly.a, 	MS.N?gar., 	. 	S  

Kammn&iaIi . 1Ijri Road1  

Bengalore  

I 'SrI 	 S/a Nurugesh:,  
:aged about 63 ye.èr-a, 
Dr.iir. 600d8 MR 	410, 	 . 	 .. 	 S  

5outhrfl Railway, 	. 	 . 

Ywaflth 	(Retit)•, 
NO,22, •ICross., 	Bha-s.yarnrffi.gar, 
Srtrepuratm 	8rtga1Ore .- 21. 



s/o Venkataamaneppe, 
eged about 63 years, 
Driver Passenger MR 721, 
Southern Reilwai, Shimoga Town, 
Retired, No.209/41., Reckamma 
Building, MainRoad, 
Yesuanthap6r,Bangelore.-22, 

30.. Sri Syebbas,  
S/a 5yeg Dast.air, 
aged ebøut 69.yeers, 
Southerh Railway, .8pngel6re 
(Retire), No.41, 	croas, 
II Main, 'Fatharsyanapura; 
(Near Subramya Maaejid), 
Bange1oe — 2 4  

Sri Pdu], Rahim, 
&/ Md.Bakshi, 
aged about 62 yetrs, 
8huter MR 349, Southern Railway, 
Bangelore City (Retired), 
No.22/, 114 Cross, 
Hoshalli MaIn Road, 
Pstherayanpura 
6atgalore 26. 

Sri K.M.?aVooni, 
S/o K.V.thew, 	- 
ageJ about 66 years, 
Driver Goodo MA 701, 
Southerm Rai1wy, Yesuanthapur, 
(Retired), No.517, 7th Cx'oe, 
K.N.Extens1or, Yesuanthepur, 
Bangalore — 22. 

Sri .Gegadhaaiah, 
5/0 B.Siddaiai, 
aged abáut 6 years;  
Guarà,—Spl. EMT 428, 
Southern Railway, Arsikare, 
(Retired)., Nc.Vsaths Ni.lye, 
near Sedans 'a.kies, Bahin 
rump House, Arsikere. 

34c Sri' G.nasemy, 
S/cl 	06,  flareju, 

I/ 	aged b94 years, 
aSl Gud.\ET 7470  

	

( 	Southern'R.e'Luay, Bangalure City, 

	

"\ 	
trlo 	Qtrs 

Railue/, BHngeloro-23. 

* Sr1- R.Kynran, S/a t.hbu, 
..&_&rbth4t 59 years, fiil Guard 
EE1768, S.Railuay, ea?igelore ity, 
(Retiree), No.fl4, 6th Min 
II Cross, Shankarnagar, Ysewenthacur P.O. 

.ç/Banalore — 22. 



37. Sri G.Gopal, 
5/0 angan, 
gede Lou t I 

Driv.r SOo'11R 59 
S9uthen Rèilway,. Yeawanthepur 9  
(Retired), C/o G.Chek7.eVcthy, 
No.42/b, Railway Qtrs. 
R'aiyappaneialli, 
Bengalore - 38. 

.31. Sri Khudus, 
S/p Husi .-5al 	 - 
aged about fr, yers, 
Driye' Pess3ngar MR 1129  
Southern Railway, Ban;alcre Lity, 
'(Retirei), No4E9, 10th Cro'n, 
11athkere Main Road, 
Yeswanthpur1 	rLgalcre-22D. 

39.. Sri Mayanna, 
S/o Nayanna Gowda, 
aged aout. 71 years, 
Shunter MR 254, 
Southern Railway, Bangelore City, 
(Retired), No.40, 7th Cross, 
ayathringar, Sirampuram, 

Bangalore-21. 

Sri Gurusiddaiah, S. 
S/c Siddap,a, 
aged. about 68 
Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 
(Retirei),ttr Guddakaval 
Hosur Jevgal Cost,  Arsikere 
Taluk, f-lessen t)istrict.. 

Sri Iloharned I- cssain, 
S/c Moharned Rudensab, 
aged about 6f yeers, 
Shunter MR 61, 
Southern RaLuay, Harihar, 
(Retired), .,taraijethj Poct, 
Herihar 'Taluk, Harihar. 

Sri T.Duggan, 
S/c A.E.Duggaci, 
aged about 65 years, 
Driver Passenger MR Si, 
'Southern Railway, BangalareC1,ty 



TT 

residing at :Munikaleppecardai, 
Rmaswamy Ps].ayam, 
Khemmenehellj Main R6ad, 
2nd Cross, 	Bangelox'o-33. 

43, 	Sri John 	Ross, Sb 	NOE11, 
aged about 62 yuars, 
Driver Passenger MR 359, 
Southern Railway,. Babgalore City, 
(RtirOd), 	No.860, 	HMT lavut;  
behind .Choudesw.eri Temple, 
Mathikeie, 	9enqlore-54, 

44. 	Sri E.Hussey, S/o Willi3m, hs6ey, 
aged about 64 yeErs, 
Driver Passenger, MR 193, 
Southern Railway., 	9ng1oro City, 
(Retired) 	•No.5: 7th Cross, 
Suhedarpalya,. .Yeswanthepur,  
Baqgalore-22. ••• 

45. Sri B.Jayaram SinQh, 
3/0 Nareyan Sinç,h, 
aged about 63 years, 
Driver'PassengerJR 611, 
Southern. Iailuey, Shimoga Totn, 
(tired.)yt3o.1831, III Cross, 
Rathan 	-Lane, Merdi Moha11.n. 
!lysora.._ 570 .U21. 

4, Sri 1!ruthiRac, 
5/6  Neelakant.a Rao, 
aged about :64 years, 
DriIer Passnger: fIR 422, 
SouthernRailway,: Rengalore City, 
(Retireâ.j, No.2-3, i Main oad, 
Gundu 1IuneesueraTem1.e Street, 
(9atadhaheU.1, BangeIore._32.: 

47. SrI: MohamedBesha, 
S/a bdullà Sal, 
aged about .67 years, 
Shunter. MR 423, Southern Railway, 
Harihar,•.Retirod), No.351, 
II Croés,Gendhinag'ar, 

- . 	Harjhar. 

ñ 18zGUVPL,  Ne, I 
hUre.r 

II.t •¼(Re,tird) 
iic1i?hg 

11agi Re 
) 

' 

	

	 appa, 5/0 !lutheppa, 
agddut 72 years, 
Dri Goods, Southern1Railway, 
- Yeswanthapur, (Retired) . .RPPLtCNTS 

. .Co ntd. I-. 

n, Sb Govindan, 
59 years, 

ilue.y., Bangalore City, 
00,/2,. Sudcram Reddy 5  
aCks5,de of i'Inohera Mills, 
,:Bengalore.— 23,. 



- 	 r 
n

. 
S.... 	 • S 	 - 	S 	 - 	 . 	. 	...0 	• 

- 	C/o Cnaterine M, 
i s.  f 	 6Iana1yothi High School, 

NO.61/I 3, IV—N. Block, 
.Rsjjinaga, 	. 

S 	 Barigalore — 10. 

- O. 	Sri Rangaiah, 	:.. 

S/a Rangasuamy, S 

aged about 68 years, 
Driver Passenger MR 160, 

. 5 	 Southern Reiluy, Banqe1.or 
(Ret5.rcd) 14o..27, Chic Br 
Road Cross,.Shivt.j1nagi,: 
Bangalore.51, . 	.. 	. 

i. 	sri. Ethir.ajan, S S/a 
aged about•65 years, 	- 

S 	Southern Railway, riysoro 
(Retire1) D  Driver Pesengar, 

S 

	

	 MR 378, No.1:389,.. Ill Cross,. 
Kaki R6ad Mendl ohe 1.la, . 
Mysore-21• 0  

52, Sri A.Xevier, Sb Sthonv, 
aged eout 62 years, 
Driver Passenger KR 63, 
Southern Railway, Arsikere., 
(Reired),Nc 0 52/2/, flehind 
.5.t.Marry8 Church, rsikee-1.03. 

Sri Lincja, $/O Karbesappe, 
aged about 67 years, 
Shunter -MR 253, 	

5 

Southern Railway, Harihar, 
(Retired),C/o Kurvethi Lnge, 
mrvathi Post,. Har.ihar, 

Sri Revanap.pa, 
S/o Siddapipa, aged. about 53 years, 
Fireman First ML 1129, . 
Southern Railway, riaiiha:, 
(Rtjed) C/a Revaneppa, 
Challageri, Flallikarjuia Extension, 
Amravathj Post, Hariha, 

.556 Sri IcEthiera, 	- 
S/o Abbaiah Sunder Ra, 
aged about 73 years, 
Driver Mail MR 5, 	. 
Southern Railucy, anoalore [S.ty, 
(etired), C/a E.Sridh.r, 
No.343, Railway itrs, 
Bengalore — 23 . 	. 

56 	£mt,Kama].e SaL PIroji Rec Kawl'e, 
/o l3te Piroji.1ftorL'c'n, 
ed about -+Siyears, 

)rPisenger 1R 4531  
Southern Ràiluay rsjkere, 
No.223, 1d Rms. Ioed 	rsikere, 

F1 

JPPLICRNTS 
.. Contd./— 



' 

C 	- 

0 

57.. SnitR'himabij : 
.•• 

W:,' 	it.e C.Fezelur...Rahaman, 
aged about 45 yoars,. 
Shnter MR 592, 

* 	 Southern Railway, Yesuenthapur, 
No.11, 4th Cross, Behind Yeramma 
Kalyan Mentap, Mohankumar Negar, 
Yeswanthspur, Bangalore-22. 

53. Smt.Sharadarnma, 
. 	 . ./o late 5.Cassha,. 

aged about 2 jer, !:titr MR5L, 
Southern Railway, Yesur.tapur 
No.5, .1 tross, .MohaurnErnqar, 
Yéswanthapur, Ban.9alore.-22. 

.59. Smt.Sufie Khatun, 
W:/o  late Anw.ai r,  
aged about 53 years, 
Diesel Asst. fIR 
.Southern.Railuey Baalor City, 
C/o M.riimai, .No.107/8 KJ 
5th Croas,.Yeswarthapur.. 
Bangalora-22. 	. 

• 	• 

fl 	Snit.Kenakamina. 	. 

Wi,O late .Subramany, 
aged about 4 years, 
DjaØlsst. fIR 521 
Southern Railway, angalore CTity, 
No.4/C,I fl.00r, .1G Rly.Ccicny, 
Bangalore-2.3, 

£1; SrI Shanthakumar, 
S/p late Anandareju, 
aged about 25 years, 
Driver Passenger, MR 35, 
Southern Railway; frsikere, 
tmbedkar .nagar., Holenarsipur, 
Hasan 01st, 	. 

62 Smt.Oevamma, 
Wj/o late B.fI.\/eflk8tesh, 
aged aboUt 47 years, 
iesel.sst, MR.1266, 

Southern Railway, Bangalore City, 
NO.91/B, Railway Qtrs., 
Near Running Room, 

/ane_23,. 	 . 

f,Sm't.Gd',jm i, 
W/oateSirangappa, 

II 	a.ed' abou 	years, 

t \ aoth ° iLy,No 131 
sc 7rost7[Ih Block, ej~tj

engalnre ... PPLItANTS. 



., 10 . 

64. Smt.Helen 
W/o late .f.Tristrem, 
aged about 50 years, 
Site No.17 Petel Hanumaish's Flat, 
Jalahlli ost, Bangelor-13. 

65. 	Sri ..Ramamurthy, 	 Applicants ln,51.No.12 
5/0 Doraiswamv. 	 to 66 in 0,A.No.320/92 

Li 

aged about 60'ears, 
Driver Goods MR- 735, 
Yeswentha;ur, 	No.375, 	'ti CL0, 
III (laIn I1od.  
Plattikere'Layout,& 	Posh-., 

- Barigalore-54. 

 Sri Abdul Rahim Khan, 
aged-about 60 years, 

• Driver Goods MR. 514., 
• No.43, 	Ksvika Layoot. 

• Mysore Rcad, 	Ea.ngciore-26. 

 
• 

Sri £thu Rae S 
S/o late S.N.rjketajph, 

• aged abut 63 years, 
• Driver Goode flR 753 9  

S.Rai1wy., 	Bengeicre  
• (Retired), 	No.1362, 	5th 	lIn.Roc, 

• lind Staje, 	E-E3lrck,. 
Rajajinagar, 	Bangalore-560 010. 

6*. Sri 	.F.Henderson, 
S/o late F.b.F(enderson, 
aged about 60 years, 
Driver Goods MR 603, 5,Railway, 
Bengalore 	(Retired), 	No.:31, 

• Pempanagai, Yesuanthapur, 
Bangalore-22. 

69. Sri Bheemaiah, 
5/0 Chennaiah, 
aged about 65 years, 
Driver Passenger MR $0 2  
S.Railuay1 Mysore Division, 
(Retired), A..Co1ony, 	near 

• New Railway 
Shimoga Town. 

71. Sri Shiva, S/o VenkataswaTny, 
aged%about 64 years, 
Shunter MR 307, &.Railway, 
Mysore Division, 	(Ret.Lted) 
No.1721A.F,Co]ony, 	ne&77  

• New Railway Colony, 
'Shimoga Toi'n - 577 201. 

71. Sri Ilohamad Ibbas, 	• 
S/o Khalander Khasim, 
aged about 62 years, 
Driver Mai1 	MR 4261 



-- 	 .. 	..11.. 

S.Railway, Frsikere Division, - 	 * 
(Retired), Gopa1 Singh Quarters, 
B.H.Road, rsiker. 

72. Sri £.Natarajan, - 
S/o'Ekambsrern—K,:: 	 .. 

5 	 - 	
aged about 62 years, 	. 

* Qrive.r Mail- MR 429, •-- 	:- 	. 	'• 
S.Reilway,J4rsikere 5DIvisIun, 	- 	 • 
(Retired), No.291, Kumarr,  
Nilsyem, .flas san Roads  
re.rs1kere •-. 73. 11J3.  

73.-- Sri Suhamariy,.' -. 
	• 	

:.-- 	 . 	- 	; 
S/n Uthañdi,- eged about 59 years 
Driver Pesse.ngr, S.Refluay, 
rsikere D-ivision(Rstired), 

C/onthcny, -15/A, Ra111Jay Qt.sartars, 
rsikere.-- 	 0 • 

74.. Sri R,Purushothein, •0 	 . 

S/o B,Rairachandra NeIdtj 
aged.  .ahout 63 years, 	. 
Driver P3sse1ger MR 715 
S..Railway, Arire Eijis1cu, 
(Reti-red), C/o R.Shaskar, 	S  
No.12$/B, HUIC0 Colony, 
Bhe@evcth5. - 77 301. 	 • 

75. Sri 1Eeter, 	 -- 
S/c VJ'nthony, 

. 	agoicebout 64 years, 	 . 	 • 
-Dri'per-Mail, fIR.139, 

S. 	
S.Beilway, Frs-ikere 'Division, 
(Retired), I Cross, Hessan Roed, 
Ur Line, Prsikere.-. 

76. Sri Kenakaraj)  
5/0 V.nthony,- Major, 
Driver Pesèenger MR 1069  
.Railuay,10  Arsiksi6 Divislo.n p  
(Retired)/o R.nthony, 
Crane Driver, •tJo.4, Railway Quarters, 
Arsikere. 	- 

77. OSriOheemsen, .5 	 • 

1° H.Mahadev, 	-' 
aged -nout 62 'years, 
Driver Passenyer MR.E59, 	- 
S.Railuay, trsikore - Divisiun, 

MuthilarnrnTemple flad. 
/ 

55h t7 	Road, Near W:etr Tank, 
Doddaha]ieçir, 

1it'
• 	-• 

Sb 	B.Rarfppa, 

,..APPLICANTS. 



' V ,• 

• : 

tv 

- 
I 

- 	, 	JL. • 

No.L.. AttirnaramvraTemp1e Street11  
Cotnpi BanaIe-.53. 

1.9. Si N.Channep,e, . 

	

i' 	S/a Naresimheiah, 
. 	aged. about 66 years, 

Driver Goods FIR 571.
1 . S,Ralluey, rsikero Didion, 

'(Retiród), d.ahal1i iaq6, 
V1ifront of Railway Statkri, 
Sulekree Poet, Arsiker 

fl00-  '-bi K.Subramaniftnl, . . 
5/o Kattamari, 
aged about 59 years, 
Shunter fIR 801, 
S.Railway, Frilkera Djvjio, 
(Retired), III Croes, 
tJpperlin, Hassan Road. 
*rsikere-573 103, 

	

81 	Sri. Jeff, 5/0 AKhadei:,  
aged about 62 -  years, 
Driver Mail MR 1021  
rsikere Division(Retire), 

Tholiur P.O., -Thiruthalli, 
rsikera. •.- 	 . - 

02,, Sri. M.Velayudam, 
3/0 fIuthan, 
aged about .61 years, 
Shunter fIR 507, S.Rafl.w 
Ir8ikere Division (Retired), 
No.2/2, Sriramapuram, III Cross, 
Hassan Road, Arsikere. 

83.--.,Sri G.Indre Singh, 
/o 8.Gopal Singh, 

aged about 66 years, 
Driver flail IIR,101. S,Railway, 
krsikere Division, 
No,-194/A, Railway Quarters., 
Frsikere.. 

4. Sri N.Krishnaiah, S/u .fluniya, 
aged about 66. years, 
Driver Passerlger fIR 4081  

Southern Railway, frsiker 	tvision,, 
(Retired), Cfo N.K.NanuIir, 
No.49/F, Railway Quarters, 

Arsi.kere. 	. 	. 

95.1 Sri Kempa, S/a Munlyappa, 
aged-about 63 years, 
Shunter fIR 24w, S.Railwy, 
Birur Division, •(Retired) 
8elary Camp, N.er Plaque—Fmme Teiisple3  
-Birur. 	• 	. 	- • ,APPLICANTS 

eGo 
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B. 5i Kenchi, S/oeredaih, 
ped about 64 years, 
Oriver Passenger MR 108 

: •. S1Railuey, Pr8ikere •DiVi8iofl, 
S 	(Retired), No.221 9  9th •Coss, 

Right Side Hessen Road, 
Ftrsjkere. 

B?, Sri P.Narayaneswainy, 
Sb Ponnusuamy, aged Hbu't 6.6 years 
Driver Passenger MR 43 0  
S.RailuEy, Herih5r Div 
(Retired), Hessq•n Ràd, Lwn L1ii 
krsikero. 

-••-•••-• T ' 

AS. Sri C,Swaminathan, S/ 	hir1ipp, 
...ged about 58 years, 
&hutat1R $04,Riluay 
rsikore Oiv1ion(Fe.ir'd) 

.Hása n Rod, •Dowr L1t, 
Arsikere, 

89. Sri Rame, S/a Beilery NaiayElpPa, 
aged about 66 yer, 
Driver Passenger, Ilk 148, 
S.RBI1WEiy, Ctkjejur.QI.uisiri, 
(Ret4ed),. Bellery Camp, 
Near PiagUo 	TemplE, 93rur. 

go.T Sri Fè). 11 Baja, 
S/o Mirzan Beig, 
egod.bout 66 y.ars, 
Drer Passenger MR 382, 
Sai1uay, Shimoga Division, 

.:(Ret:ired), Tank MohaJ.la, 
•th Cross, Shimoge Town — 577 201 

91. Sri Bheema Walk, 
S/o Hanump Naik, 
aged about 68 years, 
Driver Pass3nger (1R 3632  
S.Railwey, 4rsikere Division, 
(Retired), C/a td. P.Beaavenna Cowda, 
Badavana 	'eragere P.C., 
Davanegere-3. 

V,Bebu, 5/o Venkatappa, 

- 	920 	aged about 51 years, 
ShunR 630, S,Rai1u, 
D1efy'iVi8iOfl (Rotier), 

	

la•I. 	 a /p4d qswarn y, Lx • fi n Ic ip . 
• /Pipnt' K.fkROad, Kad;r, 
1 Kjn41ajr\tjstric, 
i-• 	 I-• 	 \\ 

.9 	Sri L.unat)'ai, 5/0 Thariçaveiu,. 
' 	ged •a 	y ars, 

i'Pass&q'r MR 252, 
\R 1ore City, 

tidj}Wi03/3, 1st Lrss, 
S3dj(aha1ii, Bangalore-'3. a ..PPLIcANTS. 

.. .Contd./-. 
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Sri K.Subrameny, 

	

94, 	S/o Kurnareswemy, 
aged abut 62 years, 
Shunter MR 779, 
S.Railwey, Bangalore City, 
(Retired)1, No.23/5, 12th Cross, 
Negadi Road, Bangelore-23. 

Sri3.Daniel 	/c Joseph, 
aged about 6 years, 
Shunter fR 577;  S.Reflu', 
Bangaicre City (Retired), 
No.5/I, tEl Streot, 1fl€h  
Magadi Road, Bangaloro-23. 

Sri Abidul KhaT.eel, 

96. 5/0 Sheik Rehi.rn, 
aged about 68 yeai.s, 
Driver Passenger MR 2161  
S.Railuav, Bança1o!e City, 
(Retired), No,191  It 	rcse r'd 
Magadi Road, Bangolore-2. 

Sri 11.VenugDpl, Sb 	ari. 

	

97 	aged about 63 years, 
Driver Passenger MR 815, 
S.Railway. Bangalore City 
(Retired), No.12 ft, 1 flain !od, 
3rd Cross, Hanurvanthapüran 
Srirampur3m1  bepga1re-21  

- Sri Sheik Arroe 
98 g . S/a Md,Salar, 

aged about 66 years, 
Driver. Passenger MR 470, 
S.Ra5.1uay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
nnepeiya, Bangalore - 30. 

. 	Ganga Henum, -5/o Gangathudu, 
99. aged about 66 years, 

Driver Mail MR 31, 
5.Railway, Bangalore City, 
(Retired), No.4/4, Ill Cross., 
Dayananganagar, Srirarnpurani, 
Bangalore-22. 

Sri Basheer Ahmed, 
S/c Azeem Mohideen, 

100.1 aged about 62 years, 
Shunter MR 221, S.Ri1ue.v, 
Bangalore City, (Retired) 
No.31  SBM Colony, 
Brindavananegar, 5th Cross, 
Methikere Pd0. Bangalore-54, 

V 

I .. APPLICANTS. 
. .Contd.f- 



• 

Sri LeNenjaiah, 	 ' 
.5/0 tinaiah, 	. 
aged about 62 years, 	

0• 

Driver -GoodoAR 691, 
S.Re.iluay,,Yesuanthapur lMvision, 
(Retired)m C/o 11.FrLnnai, 
No.1075/a, K.N.Extensioñ, 5h Cross, 
Vesuanthapur, Beng3lore-22. 

Sri K.Daappa, s/o Krisnrs.rpa 
coed ahrjt 66 years, 
Driver .At  MR ri, 
§.Railway, Yeswchep..: "ivicn, 
çRetired), C/o P.nand, 
i.B.Export, 6th Maifl, Iitie]. 
Sub-Urb Peenya, Bengc]ora-51i 

icE Sri A.D.Anto, /o 8.D.nto, 
aged about 64 years, 
Driver Passengar MR 21-7Q 
S.Reilway, 8eng'.lor' rIty, 
(Retired), No.1O9, PipcliflO, 
III Cross; -Yesunthapu, 
Bangaloro-22 

,104. Sri Syec Hemeed, 
Sfo Gt.jlam Jilani, 
aged cbcut 55 yz'rs,. 
Shunter MR 759, S.FailLIey, 
Yesuanthpur Division 
(Retired), C,'o P.T.Sto, 
fpp.to  Railway Station, 
eswanthapur, 8ang1or-2'k. 

Sri t.Yesudas, 5/0 AsArokyasuamy, 

	

105. 	aged about.. 65 years, 
Driver Passenger, MR 510, 
S.Railway, Bangelore C4ty, 

kR
etired), No.267, 4th Square, 
rphy Toun/Hoysalanagr, 

(Jisoor P.O., Bangclore-560 008. 

101. Sri f'l.Veera Raghaven, 
S/0 Muniswamy, aged abOut 66 years, 
rrijssenger MR 502,' 

Jengalore City, 
Brindevannagar, 

ri.' &brarnnyam, 	 - 
-'/o G.iI,) a61  ed about 65 years, 

\ >D'i. Pas'ngr M1 304, 
\ilBegalore City, 

Netaraj, No. 
Rail'warteL's, Yesuanthapur, 	 • 	• 

	

i, 	Eanga1ore-22. 	 ,,\ PPPLrtNTS.. 
\,Coritd./- 

I 
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1. Sri fv1.Na garej, 
S/c L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S.Railwey, Bngelore City, 
(Retired), No.33/21  New No.111/2

0 
 

!th Main Ro8d, Srirarnapuram, 
Bangalore-21. 

1ç. Sri fl.Muniswemy, S/c i9'Jr1ç3'h, 
aged acut 62 ver, 
Driver Passenger MR 6, 
Southern Railway 31  F, n&•r 
(Retired), No,9/1', I 
I Cross, Henumanthapursn, 
Sriramapuram, 	ngiora-".l. 

1113,, Sri Yk.Arulnethen, 
Sfo AJrokyaswarny, 
aged about 65 yeatc, 
Driver PassenQet iI 
S.Fa1lWay, Bangalore City, 
(Retired), C/o iames, 
No.139/Fl, Railway flurtrs, 
Yesuahthapur, Benqelori-22, 

111 , 	Sri T.A.Krishnamurthy, 
.5/o T.C.yyas'a::y Pi.11ai, 
aged about 63 years, 
Shunter MR 6&2, S.Railwey, 
Yeswanthaur(Retired), 
6th flat, 4th Cross, 
r'Io,ankumernagar, 'iesLianthupur r.C,, 
Methikere, l3angalore. 

Sri H.Honnaiah, 
/o, Marigouda, 

aged about 61 years, 
Orivetoods MR 61.0, 

Yesuanthepur 
RëtiredNo.2, II Fiain ROE:d, 
rd çss, B.K.Negar, 

Yosuanthapur, Bengalore-22. 

11 5. 	W 4JArumei p  
S/ .1annerswamy, 
aged about 62 years, 
'Driver Passenger MR 682, 
S0Railway, Bengeloo Lit', 
(Retired), No.1075/6, 
K.N.Extension, 5th Crs, 
Yesuanthpur, i3aflQelor3-22. 

114. Sri N.Doreiswamy, 
S/o V.Narasimhulu Naidu, 
aged about 75 years, 
Shunter MR 213, 5,ai1way, 
Bangelore Contongie'rit(Retired), 
No .52—H/3*, Lakhminaraeraura, 
Srirarnpuram, BangalOre-21. PPLICANTSO 

a.Contd,/ 
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Sri K,Hanumpja, 
115. 5/0 Thirnmareyappa, 
. 	aged about 66 years, 

Driver. Mail MR 33, 
S.Reilway, Bangalore CLbV, -rY:, 
(Retired), No. 	N.Colo.ny, 
IkMarlJein Roed, YeswHnthapur, 
Bangalore - 22. 

Sri Ilathew, S/o Kri8hnf, 
116.. aged about 63 years, 

Driver Goods MR 61, 
S.Railwøy,. Yeswanthspur 
(Retired), 'No.11, II Nein, 
III Cross, B.KNaçjer, 
Ye'swenthapur, Bengelo:'c-2. 

j:Srj A.Perumpl, 
117. 5/o S.Arumugam, 

aged aboUt -64 years, 
Shunter MR 447, 
S.Reilway, Yeawanthaçu, 
(Retired), No.69/6, 
Railway 	artcrs, YeswHnthptr.. 
Bangalore-22, 

Sri Shanmugarn, 
1' 

 
S/O J.Suhramaryp, Pudüia:. 

' aged about 63 years, 
Driver Pessenger, MR 7721  
Bangalore City, S..Reilway, 
(Retired), No.586/I, 5th Main. 
Basavanagai', Vibuthipuram. ixtension, 
Bangalore - 37.. 

1bdul Gaf't'oor, 
11'  8/o Gallery Abdul Khader, 

aged about 62 years, 
Driver Passenger, MR 3.871  
S.Reiluay, Shimoga Town, 
NOh105 6th Cross, 
Basevanagudi, Shirnoga Town - 577 201 0  67 to 119 

•

. 	

pplicants 

jan 	 /92 

in 51.No 

298 

aged ebOUtCJU 
PilIsy, 	

. 	
0.A.No 

B. 	Thy agaa  

73 years 
Driver Mail 
Bangalore 	,C/osy,  

5, cKcI*D80 

ioad 	

,Resjdjnc t 

\02!?. 

121,./J Ma: 
% g?d about 

8lore C 
No 98)' -- 

R'a ii Ways, 
0 Phillip Noses, 
Uarte2s, 
urge Cijgt.'ict, .. APPLrNTS. 

,. Sjntd,/- 

120. 



1:22. Rangaieh, 
S/o Thirumelleiah, 
aged about 69 years, 
Shunter, S.flailuay, 
Shmoga Town, 
Hasahalli, Amruthu; 
Hobli, Holagunda Post,- 
KuiiiglTaluk, Turnkur District, 

K.Raju,S/o Kuppan, 
aged about 51 years, 
First Ftrenan 1L 1141. 
S.Railwey, B2nga3oe L'ty,. 
C/a Station Master, 
Nayandehalli Railway S ttin, 
Bengelore-39 4  

L.f.F1eury, /o J.J_Jlacry, 
aged about 64 years, 
Mail Driver MR 58, 
S.Pailway, Harihar. 
No.16, Rameiah Leyrut, 
S-t.Thomes Tours Post, 
KhamrnonaheUi, Banqalore-R&, 

Naga, S/o Siddppa, 
aged about 68 years, 
Shunter MR 282, S.Railuay, 
Chicjaju 	oraharB Colony, 
Chicjajur-577 523. 

Varadaraj, S/o Kuppuswamy, 
aged clout 62 years, 
Driver Passenger MR 4951  

S.Railua.y, Bangalore City, 
No.24/16, 12th Cross, 
Magad. Road, Bangelore-23. 

Smt,Pppamma, 

Pebout 51 years, 
ô1.ate S.Naga, 

Driver Passenger' MR 133, 
S.Railway, rsikere. 
Behind S€.Marrys Church, 
rsikere-573 103. 

K.R.Seathararnaiah, 
H S/o K.Ramaeuamy Shastri, 

aged about 73 years, 
Shunter MR 587, -S.iailuay, 
Mysore, No,921.9, Asoka Easterost-35 
HaLlethkerei, Plysore. 

129 	K.Srinivasalu, S/o V Kjhtqiu;ny, 
aged about 62 years, 
Driver Goads MR 747, S.Railway, 
Byapenahalli, No.8, 1st Street, 
Markham Road, Cross, 
Ashoknagar, Bangelor3-23. APPLICANTS 



131. Srnt.Lakshmamma, 
.eged about 42 years, 
WJo late K.Sidd8i34, 
Drjjer Goods, S,Railwav, 
Harihar, C/0 S.Ravanne, 
Pointsman Subramaryo Ro1d, 
Railway Stètion, Nettana Pu:sc, 
Puthur Taluk, South Kanarc. 

132II Sint.Sbanthamna, 
sqed about 43 •ycai's, 

fo late Thippasuarny, 
Tirst Firernn Nt. 1247, 
S.Reilwey, Chicj1ur, 
Jenatha Colony, Hoaariaara, 
Chlcjajur-577 523, 

1* Smt.S.R.5uila BE,1, 

Oo 
ed about 54 years, 

late S.RemaRao, 
Diesel Acsistant MR 723, 
S.Railuay, Yesuanthapur, 
C/o SJai,t, No.73/3 
Railway Quarters, Yesuanthapur, 
Bangelore-22, 

t',.S1arademrna, 
aged about 53 years, 
Wp4ete R.Remoo, 

fitrer Goods MR 456, 
Railuay, Mysore, 

N5 12065, Ikbar Road, 
and1 Ilohalla, flysore, 

Smt.Karithamma, 
aged about 51 yeap, 
Wó: late Rajamanickarn, 
riveè. S.Railuay, 

Rsi 
è'rfk 
Hfsn Ii, Aikette, 

136. Kn iah 	Rargeah, 
at s/ 

ngeri Mj I U, 
S.guy, Chcjejr, 
SinahI1.T SL1ánaha1i5 Pct, 

. Gubb 	liiJ2,_-I-cIikur Distriot, 	 ••, •PPLICNTS 

-- 



'.23,. 

b.Shivappa Re0, 
S/a H,nantha R'ao, 
aged about 63 years, 
Driver Passenger r'r 47E, 
.Railway, &.rsikere. 
No,496, Bunny Ilantap, 

Layout, hivarathri Esuaranagar, 
Mysore. 

Stnt.Debbie Rezoric, 
aged about 44 veErs, 
/o late P,Rezoric, 

Driver Passenger 	4611, 
S,Railuay, Bangalore Gity, 
No.932/3, Opp.Kiren Bu11ci1g, 
2nd Main, 5th Cross, 
.K.N.Extenéion Yesuanthapur, 
Bsngaiore.-22. 

139 'mt.B,S.Susheelmm, 
qed about 50 yecis, 

1/o late ,5hankar,  
Driver Goods MR 492, 
S.Railway Arsikeret  
C/a V.S.Laxmi emana, Nw$2/L, 
Railway !uartcrs, Arsikro. 

140.' Smt.S.S'rthrnma, 
aged about 58 year3, 
/o late A.R.Srinivesa R8L1 

Driver Goods MR 773, 
5.Railway, Yesuanthapur, 
Ban9epp. No.794/A, 9th 
K,w,çtension, Triveni goad, 
yaunthapur, Bangalore-22. 

mi.'Hansabai, 
ed about 55 years, 
/o late G.R.Srinivasamurthy, 

Goods Driver MR 760, 
&.Railway, Arsikrt, No.?3fJ0 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

Smt.P.Savithii, 
aged about 52 years, 

o late P.11.Panduranga, 
Driver Goods MR 7129. 
S.Railway; Yesianthapir,  
Bangalore-22. 

Smt,Mesten 61, 
aged about 50 yeer, 
J/o late rohamed Sherif?, 
Driver Passenger MR 419, 
&.Railwey, Shimoga Town, 
Near Anjaneya Temple, H2388fl Road, 
rsikere. APPLICMffS 



/ 

- 	--- 

144. SrI Prased Kiren, 
. aged ebout 24 years, 

Sb late Govindasuany, . 	. Shunter fIR. 38.6, 	Rail'ey, 
Arsikare, C/a Srinivasan,. 

.Railuey Ticket Collector, 	•' 
Near Railway Under Bridgo, 
Hessen Road, Arsikere. 

145. Smt,iecheJ. D'Monte 
'aged •aboit 	58 	'ear.s  
W/0 •t jee 	H.R S D 	ilcnte, 	. 	•. 

. 
. 

Driver Mail MR .2, 
S.Railuay, 	Bengalcro, . 	. 	. 
NO.220.. .VST Roaci 	. 
Ppp.8anasedi Railway 	t€tio.,, 
Bengalore-84. 	. 

1.46. Smt,Nishajen, 
aged about 58 ytrs, 
U/c late Syad AbOul 	z, 
Fssjetnt Curd, 
Bangelore City, 	. 
c/o Syod Chouse Pashe, 	. 
Nb.3O4/1,Reiiwa' Qu*tcr, 
1I.G.Colcny, Blcre-2. 

Srnt.Asiyann, 
ped about 60 years, 
io lateTajpeoran, 
Passer8v Diivc: 
S.ftailwayMysore. No.6, 
R.V.Layci't, :5e8harip!rCr, 
Béngelore-2O. . 

Srnt.nnamary, 
aged ebout 43 years, 
U/c late •A.Chendra.n, 
Shunter MR 369, S.Railuey, 
Bangalore Cantonment, 
('luthamma Garden (thinnappe Certh.:.), 
Munireddypalya, Banglore. 

Smt.3yothilekahmi, 

00 , 
ed about 50 years, 

late Chinnavenkata Remen.ea, 	' 
DIeselAssistant MR 567, 

RTreikere, ./o aeysppa,' 
Cross., 

/OTh Lin 	Hssan Roèd, 	•. 

// ' f(r are. 

15 cc atS.iflh :.A. 	• 
S110 	nn1eyeram Tivr', 

eiluay, . 	 S  

himaG9 	
4th CDo3a, 	

... APPLICANTS 
" 	 • 	 •.Contd./— 
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151.. 	K,adurai,  
'Sb 	..Kalu MotidaUyar, 
'aged about 	5years, 

rivemn 6807  
R411way,. SMmoge Town,: 

Lolony, iear Railway 'Statlunl 
Shimoga T6wn—'E77 201.. 

152. 	H.S.Sathye 	drayan,t 
5/0 H.SipB,aiah,: 
aged sbo't 63 yecIs 
&hunterMR 	797,. 
Bangeloi.6 City, 	S.Ri1ay 
No.17, Ramakrishnaiah - Si-"et 
eshadripóram, 

13angaloro-560 020. 

153, 	Kou'salya Bal, 
52 years, ped 

o late K.Keroji Rao, 
. 	Dr1varooda MR 63 1  

SReiItiay 	flysore, 

Reflt1uert2r, 

............ 

Yadavagri Poet, 
My8Ore..2p. 

154R,.PramjIe B 
. aQed about 50 years, 

W/o late J.Sa hya ray r , 
Shunter MR 748, 

• Banga'1.4tv City, S.Railway$  
No, 	Beradevaru Cudi, 
Ianrighpet, 	4th Cross, 
Bang 	öre City,' 

155, ahamrun1s, 
éQed about 43 
Wo late Yusuff Sheriff, 
Shunter MR .835, S.iailuay, 

• Bangalore Cantonment, 'No.991  

C/o Sajjad Sheriff, 
Jadidasnagar, 	3rd Cr6ss, 
D.J.Halli, 	Bsngelore-45, 

156. BN.Nagaraja Rao, 
S/a 8.N.Iloorthy Rao, 
Fiirst Fireman ML 152 0  
SRailuay,.'Mysore, Nh.112, 
l<anakairi, Municipal Farm Pced,' 
idyaranyapuram, 
Mysore-70 008. 

157. rokya Mary, 
ed about 60 years, 

/0 late fI.Chinnaswamy, 
river Passenger MR 82, 
.Railway, Irsikere ...PPLi:rRNTS 

.Contd,/- 

5 '.
5 . 5•,,. 



:esjdjng at 
Nà152/79 Puhpégiri, 
Belvethagrama, 	-: 
iysore-570. 015. 

V.F,Selverangam, 
5/c V.BJlppaiah Mudaliar, 
aged about 53 years, 
Driver Passenger TIP 489 
S.Railway, 8anglore City, 
No.63, Pillanna arden, 
III Stege, Railtay Laycut, 
Bangaloro-56O 043. 

F.Mokya DØSB, 
Sf0 fl.Vrancis (late) 
aged about 24 years, 
Driver Pessanger MR 234, 
S.Railway, HerS..hcr, I Cross, 
Old Arlepurp Cuthor Post1  
Harihar - 577 603. 

N.Sundare, 
aged about 55 years, 
tPfo late G.Ethlraju].0 NaicL, 
Driver Passenger MR 91 
S.Railwey, Bang.Icre City, 
No.20,Th8HC9lony, hitefield Road, 
I5dhVFUII Poet, 
Bang1ore-560 04. 

A6, Sa'oJ, 
aged about 54 years, 
:fo late D.7rumugam, 
First Fireman, 5.Railway, 
Bangalore City, No.U/41, 
Selvanagar,. Okalipuram, 
&rirempurarn P.O., Bangalore-2i 

162. Shànthamma, 
aged about 60 years, 
tfo.:ate Sunder CajI, 
Driver Coode MR 705, 
S.Railway, Harihar, 
No.79, tid Arlapur s  
Harihar. 

1thoniamtna, 
aged about .45 years, 
hoLte&8.Sand ieo, 

M 4Ster,5, .Rai1way 
e,.\ TIaDian Villa, 

//äh.Jnd £tN'aryTs Church 4  
IfPriika1re. 

) 
,57 years, 

\OtJ/late C.hrhon.y, 
.httht-er- MR 537, 	ca5 Iway,. 

hind Sti,ar V:' 
Church, rsikerc. ,.. APPLICN1S 

. Contd./— 
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165., Sali.eth !ary, 
aged about 58 years, 
W:fo late..rokya. .5t1iamy, 
Shunter OR 219 9 , 

S.flailuay, Harihr, 
c/o Thomas, TXR1s flff'ice, 
S.Railiey, Biru.r,......  

166 P.ihanalaxmi, 
aged about. 49 yeat 
W/ü late P,Munistamy)  
Eriver G'dc MR 683, 
S.Railwey Harihar, 
O/o late sunder L'iltsi. 
No.79, Dld Arlapur, 

Harihar, 

16.7- Kamakshiarnrna, 
8 ed about.  58 years, 
ttfo late Chokkalinga, 
Shunter MR 227, 5.RAi1iay, 
Vésuanthapur, No.48)  
Selvanagar, Behind Gvi 7-a1kia, 
Srirampuraiii, Banalcre-21 9  

C Fletcher, 
s7o A.Fletchei, 
aged about 62 years, 
river Passenoan MR 3, 

S.Railuay, Mysore, 
No.58/59, Kennedy Nest, 
Pushpagii, Pisore. 

Razia Khánum, 
aqed about 28 years, 
Qfo late Abdul Hameed, 
Shunter MR S.Railuay, 
rsikere, /o Md.bbas, 

Copa, Singh Quarters, 
B.HRoad, rsikere. 

Mazh0o.l Jan, 
aged about 49 years 
J'/o late Ahmed Bafg, 
Shunter 1'IR 521, S.Railway, 
Bengalore City, C/n Rroze Baig, 
No499, 3rd Crass Road, 
ladides -Ngar, B.J.Halli, 
Oangalore-45. 

171. KV.Surapa, 
S/a Uenketanaryeneppe, 
aged about 72 years, 
Passenger Guard EMZ3 87, 

I 5.Railuay, Hassan, N,81:3, 
9th Main, 4th Block, 

J ,Jayanagar, 8i,alcre-.11.. ..,1 • 	PPL.mJTS 



- -' 	
- 	 - --•- - 	'r-•--r• 	 7r 

- 

172. R.Srjnivaeen, 
S/oamesuemy, 	•. 

. 	
egad about 64 years, 	,• 	 -• 
Drjver Goods FIR 7.5, 
S.ailuay, Bangalore Cit, 
No.62, IIICross, 	. 	 ,• 
K.N.Extenslon, Yaswanthapur, 
Bangalore • 22. 	 1 

S.i.Sarasuathi, 
aged about 50 years., 
/o lao ..Raidgrc.aJ.a 

Driver GoOds MR 737,, 
Ycawanthapur, S.Ril.ay 
No,28, :flajana Nilaya, 
II Main Road, ELK.Nagav, 
Yesuenthapur, Benga1orY-2/. 

Farida Lanu, 
oad about 35 yCats, 

late Syed Ni$seI, 
Oi2sel Assistant ML i24, 
S,Railway, Arsik6ke, 
soke Wst Cross-20. 
Mysore, 

C.N.1$areeranga, 	-. 
&/o C.Narasimhecher, 
aged about 59 yeerç 
ssistant Guard EFIT 726, 

S.Rai1iay F31kr. 
No.46/2, 41d RIIS Road, 
rsikerc. 

E.Chandre Bai, 
aQod about 54 years, 
U/o late Y4Ekambarrn, 
iriver Goods MR 3791  
S.Railway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th FIain, Subraninyanac,cr, 
Bangalore-2'1..' 

Philomia, 
aced abDut 58 years, 
tJ7o late T.&rokyasuamy 

ail Tin IS, 
Bangalore City, 

-1'?manthappe. Rnpd, 

ft iarha.1, Raesueny. P1yc:, 

2' 

Pea a 
aboiit 56 years, 

o is,t&c i/krishna Iyena 
EMB 371•, 

y, Bangalore City, 
N7T5629  Milk Centre, 

' VidyaranyapUram, flyse-30 008. 'S. RPPLXCNTS. 

Contdj- 
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179.. B.ayamm, 
eed about 57 years., 
Wo late N.Basavar&, 
Driver Passenger FIR 79., 
S.Railway, Arsikere f  
C/o B,Vasanthakumar, 
No,6/C, Railway Quarters, 
Near Children.t s Park, 
8angrpet. 

18O. Zilunnis, 

0ed about 60 ve1re, 
.o Syed Yaseen (intb)., 
Driver  Goods FIR 410, 
Sflailuay, Mysore, No.2599, 
5th Cross, Mouse Diver, Khanla Inccs1  
t'andi Ilohalla, 1Iysoe. 

11. F,Rahimai Knari, 
S/u ImuKhar, 
aged about 69 yoars, 
Shunter IVIR 300, 
S.Railway, Harihar, 
No.452, I Cross, Ganiingar, 
Harihar. 

12 Prepullakshi, 
aged about 1 years, 
L/o lets Chriscupher ndrus, 
Driver tOC)dS, FIR 570, 
a, lley, iIysira 
No.94/B, Lao Colony, 
Railway Quarters,  
Ilysore-20. 

183, 

184k 

185. 

Gayetri Sharunugern, 
aged about 38 years, 
/o lets 5,Shanrnugam, 

Driver Passenger FIR 205, 
S1flailway, Flysore, 
N0.9l, VRC Railway Quetvs, 
Nysore-2O. 

N. Narayenaswalny, 
S/o Narasappe, 
aged about 62 years 
Shunter fIR 440, 5.Railway, 
Ye8wanthapUr, No.5/6/47,. 
Laxinipurem, Near Railway S;aticn 
Hindupur. 

N,Mohiyuddir. Khan, 
s/o N.bdul Nahikhan, 
aged about 63 years, 
Guard Passerger LIlT 461, 
S,RailUay, Mysore, No.2244, 
Sawday Roed, Laskhker ilohalla, 
Ileena Bazaar, Ilysore. Sel  PPLICNTS 

.Contd./— 



rtunter 	nrc 	•I3,. 	. 	 . 	 . 

	

S.R.ailuay, 	OangalODG City, -. . 

•C/o 	EC 	Nathan 	No.2, 	
V '.• V  

Muktha Garden, 	 V  
. 	 Spur Tatk Ro0d, Chetpet., V  

Madras -  600 031.. 
V 

i8'?b 	K.K.a3aTath11ern, 	V V  

S/oK.P, Raghevan,.  
retired Driver 	181 	Gred, . 

Steff 	No.P.5521, 	V 	
V 	 • 

V 	
ttRajefleeshtlm Shoranur. 	V  V  V  

lBq. 	K.Velt.. 	S/c Unneri, 
Guaro •IQI Grade, .Retired 

S,No.631.41  Devaki Santhrn, 
V 

V Nedungathoor, 	Shr3r1.i 	1. V 

19. 	K.Kesavan, 	5/0 	Ki'thy, 	
V  •• 	V  

Retired Guard 	V 

.VN 	6066 	 V  V 
V 

5anthi 3havai, V 	

V  

Veloor. 	
V 	

V 

V 

190, 	P.Paremaswaran Nair, V 

S/a Krishan Neir, V 

Retired Guard t2VI  Spec&al Urade, 
S.tJo.5071, 	Pedirichare Chonal House, 
Shoranur-1. 	- 

V.C.Senkuniii Nair, 
• S/o Achuthen Nair, 

Retired Guard V 	

V 

V 	• 	 Special Gee.WC, 	S.No.61?2, V 

yikkera House, 	Kevelappare, 
Shoranur. 	 . 

P.Sundaresan, 	V 

5/a  Kunhikoran, 
Retired Driver ft8tI 

S.No,P 6439, 
V 

V 	VajaV, 	4/71, 
jitiir ovidence High School, 

fiol 	od\Ca1icut. 	
V 

19g1 Srnyilial, Applicants in Sl.Nu. 
!< j/r\N.Arunc'haie 	'illni; 	• 187 to 193 are 

GU VBCi 	A' 	Grade, 	V  applicants in 044/93, 
\SNo'1.01, 	Gift House, 

',Shsranur. ,... 	?rPPLICANTS. 

I 
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R,Ramer Nair, 
- 	Sf0 K,Ne±ynan Neir, 

Retired Driver 'B •Staff 
N..P 2314, 
R,aviyankandeth House, 	

0 

Chuduvalatho.r, Shranur - 1. 

E.K.Rarnankutty Nair, 
i 
f. Kennen Nair, 
Retired. Guard Special Gtae, 
5,Nc.6096, Iviundenath HausE, 
heruthuruthy Post, 

Trichur District. 

i96 	ReKrishna Naidu, 
5/0 Rarnakunhari Nai&, 
Retired Driver 
S,N.. 6445, 
Mallisseryparambfl; House, 
Nudaliar Street, 
Shoranur - 1. 

174 L.Menikam I'udaly, 
/o 'C.Lakshmànnn fiud2ly, 

Retired Driver 'C 
5.No.P 4026, M8nicIani'ias, 
M.G.Rsad, Shoranur-3. 

19$. T.V1Sreeman Pillai, 
5/. T.V.*opan Pillai, 
Retlreci Driver 'At Grso-e, 

1794, 
Sunil Vihor, taneshgi:i, 
Shcranur-1 

19. E•PerameatJaran, 
5/. P.N.Sahrasanama Iyer, 
Retir 	Specie]. Grade Guard, 
S.N,i.1495. 0ev! Nivas, 
Nedunq.tur, Shoranur-1, 

200. T.Sankunny Nair, S/s M.P.chu'than Nair, 
Retired Guard 'A', S.N..6459 0  

L Padrnalayam House, Paruthipra, 
Shsraur. 

201. C. Balakrishnan, 
S/o T.Sanka.ren Näir, 
Retired Driver tel 

Staff No, p 5702, 
Krishna Vihar, Vellath*t'l 
P. 0.Cheruthuruthy, 
rricur District. 

pp1iCantS in Sl.No. 
194 to 201 are 
applients in 0..45/93. 

Jagbr, 

APPLICANTS 



C 
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202. K.G.virdan Kutty Nair, 	 . - 
S/r C.K.AchUthan Neir, 

I 	Retired Driver, Staff No.P,2833, 	- 
"Alt Special Grade, Vadakkekonnansth 
House, Churiuvale±ur, Shoranur - 679 121. 

203, P.Remankutty Neir, 
S/c:.K.Sankaren N&ir, 
Retired Guard 'A' 
Special Grade, Staff N. 
E 14671, 7ullconnI Hoè€i1  
Chuduv1athU Shora;ur-- - 

204. P,Narayane Pillai, 
Sbo P,krishnan, Retired 
Driver tlOp Staff N,P 35LJ, 
Poovathingal House, 
Kjzh&kettil, Pannthipra, 
Shoranur-1. 

215. 	S.flaman Nair, S/s.Kr''riar. 
Retired Driver "C V  
Staff N.,P 7065:1  Stsrnt.icol '-u-e, 
Cbennthurlerthi Pjtt, 
Trichur District. 

206, V.Nareyarafl Ezhuthachan, 
5/6  D1Velu Ehjhpch 
Retired, L.cs5hunter, 
S.Not P 8117, Devasamparainbil House, 
MannenurPost, Via i4viapa:a. 

207. K.Chellan, 5/c T.KaripPin, 
Retired Driver "Ca, S.N.\J3, 
Muthukurssi Kunnath House, 
Geneshgiri .st, Shoranur. 

20-a, KP,Gopalari, /• K.Narayanan Nemblerp 
Retired Guard tBttm  S.No. 7525, 
'Leela 5adan', 
Railway Booking Cf'ie Rczd,, 
Shoranur, 	- 

L Kesavan, S/.-,Perugan, 
i.F.Fan 

S.No. P13 100261  

Tathil House, 
ShOranur. 

Mnkara 
-J ( 548 

Red D1[ cc 

Roa, 

-b BANG / 

y an a 
Nair K., 
I.. ItAi Sp.eciel, 
'Rams Nivas', 
nj ake'i, 

APPLICANTS. 

Coritd,/- 
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21.1 	K,chuthan Nair, 
S/o Achuthan Neir, 
Retired Locr Shunter, 
S.No. 6 6054, Kadambct House, 
Mundamukem Amsorn, 
Post Ganashgiri, 
Shoranur-3 

212. C11animuthu, S/c Chambake 
Iludaliar, Retired Driver 
S,Nn.P 7492, Nambinthodi dcue, 
No,179, Mudaliar Streit, 
Shore nur-, 

213. K.P.GovindankuttY, 
Since deceased by Leqal Repsent2tiV8, 
Smt.Sulochana Amma, H.Nn.9/3i 9, 

Neinban Thodi, Mudaliar street., 
Shore nur-1. 

E,Belasubramanie Menon, 
5/c Madhava Reo, Retired, 
Driver 	rade, S.Nrj. V 6, 
Geatha Niva&, Ponnemnqali Housc, 

Shore nur, 

K,Sankarari, 5/c tischaven K,, 
Retired, Driver tLf, S.No,P.43059 
Kayanathuthodi House, Kallippadern P.O. 
Shoranur - 2. 

216,1 J.K.Veluk'tt.y, S/n Kelu fpir K., 
Retired Driver IbE%, S,No.9730, 
Kart;hika, Kanal.appara, 
Shoranur. 

217 	M.Velu, S/ô Velu, 
Retired Driver tL8Ii Grade, 
Staff No, P 7936, 
Naikenkunnathu Veedu, 
Kovaippera P.O. 

218. P.P.Velukkutty, S/c Shenku, 
Retired Driver 11t6It 

P. 

S.Nn, P 7192, Padincharvettil House, 
Kerakkad, P.O.Kaveleppara. 

219. P,T.Ouseph, S/c Thoman, Retired., 
Guard 'B' Grade, S.Nc, 9431, 
'a>'eppilly House, Vappelessery P.O., 
Angameli, Ernakulam. 

220 	P.Krishnan, S/o Imbichyadi, 
Retired, Driver '" Grades 
S,No. P 5730, Krishneqhar, 
Nedungathur, Shoranur-6 	12, 

S1.Nos. 20t. 
216 are applicants 
in 0,I46/93. 



2224 M.P.Kesaven Nair, 
S/c P.K.Chandu Nir, Retird., 
Firemen 	S.Nn.9461, 
Chemmanas.sery Padinharti 
Kottool P.O.,, C91cuf, 

223. P.K.Ramapenicker, 
S/c Chamy Panicker 
Retired., 	dYA

,
. Srade, 

S,Ne.8284, Navaratna, 
P .O.Kunniampur am, 
Ottapalam-4. 

Sl.N.217to 223 are 
applicants in. O.A.47/93. 

	

224 0 	K.Balakrishfla tetion, 
Sfe P,Madhave Men3n, 
Retired Driver tAt 
Specii Grade, Staf? Nn.P 2437, 
Krandathil Icuse;  (irncathfl 	e, 
Trichur - 1, 

1..P.Chinnan Menon, 
S/a P.ankury £'kren, 
Retired Guard 
Srecinl Grade, S.No.9333:  
Alcngt Lishas, P.O.Pulakod f  
ViE.Chelakara, Trichur. 

t1.P.Gpa1aPisharrti, 
S/o C.P.Rahava Pishareti, 
Retired Guard Special Grade, 
Penima fianjakkad, 
Shanur-679 121. 

C,ChandraSekharafl, 
S/o M.K.Mennn, 
Retired,Special Grade Guard, 
SNe e 761 B, GkUi.t, 

shok Nagar, Kamboni Roed, 
Pyyanthele, Trichur-3. 

V.rAbdul. Kedir 
vb.r'iohemed •Haji, 

AlWard f 
"TH1jpaiJTi t , 

cPse,thcl,'TI4.Ch. - 

- ( 0S/n O.5.Paran, 	 ,N,?24 to 229 are 

Guard, S. NP D 19,10 	applicants in OJt.48/93. 

	

\1P 	 empet.h House, P.O. 

\\* 	oahjy, Via, Trichur, 
N P-..6Q4O7. 	

••• APDLICANTS 
-' 	 .. C.ntd,/- 

S 
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230, P.Nerayanan, 
Sb Senkaran, Retired, 
Special Grade Guerd, 

86, aUshast, 
Rayaroth Paiamb, P.0.Paral, 
Tellicherry-670 671. 

V..Sankaran Nair, 
s/o T.Narayanen Nair, 
Retired •, Guard '' Sç.ec1 
5Nb.12746, Ashif rVad v  Paid, 
P.0..KooLhuparatr'Je, 
Pjn-67O 643. 

C.H.Balan Nambiar, 
5/0 KwihikriShticfl 4diod1 P.2 
Retired Guard,t t  
S,No,997, iJsha Bhevarh 
P.0.Kottayampuil, Via. Tel1icTh'3r'y. 

233.1 lvi  Padmanabhefl  Nan, 
S/o P 4 'J.Krishna Mer1on, REtired 3  
Driver 1A Special, i,Nm, P 5T'541, 
Day1 Niv, KottarahUmPare, 
P.0.Azhlkode., Capna'nora. 

234. K.K.Susheel8,t/, Late 
hC.Pnand?n. Retired., Driier 

Anand Vihar 'Jiavil, 
Kannur - 670 008. 

235, 11,N.ayan1, Wi/o Late K.Piarayafl3I 
Nair, Retired. Guard 
S.NO1903, P'ad9thil House, 
P.Othirakkal, Cannanore— 670 011. 

<11Kunhamboi, S/r Appu, Retired., 
Shunter 	S.N..P.5331, 
Packkedam House, 
P0.Trikkripur,. Kazharqvd. 

K.f1Vanajakshy u/o Late C.H.Gepalan, 
Retired uard 	Special, 
S.Nn9498, Chettiyam \Jeetcil, 
Near Railway B Cabin., Badagara. 

I 
23q. Ps.K 4 John, 5/s .J.Kurian, 

Retired., Guard tAt, 
5. N. .953, Ariyathu PairbU 
House, Pa1lrn.4P,0.1  

Kottayeni - 7. 

236. R.Narappan, Sf. Rarná Gowndan, 
Retired D*iver, 'C' 
Staff No. P.2718, ED-118 0. 
Reiluay Col.ny P.O., 
Erode - 638 002. 

Sl.Ni.a.230 to 238 are 
applicants in 0J.49/9 3. 

... APPLICANTS4 

.Contd,/— 
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K.t.Nallappan, 
S/a &.Chinnappa Gsunder, 

0 	Retired Driver A Special, 
S.Ne. P 2946, Door IT o4, 
Parvethi Krishnan Street, 
KbllamPalayarn, 
Erode - 2. 

P.Karuppannan, S/o Pongic Gcji2rc;,Dr,--
Retired., Driver W. 

p 3583, 
Korakettu Valasil, 
Door no.5229/A 14, Caavr )' 16410, 

Erode-?. 

1'l.KandasaEy, S/u .Merappa tcund, 
Retired Drijr tCI,  S.Ná,P 2409.  

BVN•Red, Erode-8 .0O2. 

', f'luthusarry, Sbo Palat,i tn'rdr, 
Retired DrivertC, S...P. 3GC, 
Raghavandi Nager, rode- ? - 

A.Ramesamy S/o 4yG-Iui.uiç:. 
Retired. 8átr'(!', S. Nci .23313, 
Pudhupalayern, Door 246, 
lampaleyarn P.O., Erode-B. 

S.Kand3samy, 5/0 Sengedan, 
Retired. Driver tCt, 
Staff No,P 4103, Ragsvena.idar 
Nagar; Door No. PAB 18, Cav€ry R.S., 
Erode-?, 

246, C.Kumeresemy,. S/c Chellappa Gounder,.. 
Retired., Fireman 16T,.  S1 No,P 7865, 
Door No. PPI::283, Pudupaleysm, 
Allampalayem Post, Erodr3-8, 

247., T.J1Peerakhan, S/a T.D.Jamallutheeri, 
eA. 	DriVer b, 

S.No, V,360  D.No,94, Railway Cblony, 
Pôst Eode, 

248. Vélappa Gounder, K, 
S/a Kolanda Gotinder, 
Retired, Shunter tBT, 

P 37O, 
,1PiJ1hii1ayam, .Kettoor, 
.'#rc'A1 rifI

I  

I ode.tem Post, 

( S: 
Kerupnran, 

irecY.,4Shunter 
. •S,No.P.4O84, Door No.197, 

•-s-• --- \ pdpa1ayam kKarkam, 
41amplayam P.O., 'rodo-! APPLICANTS. 

. ..Cor1td./- 



'lk.Nallasarny,. 
5/o A,,9 Gounder, 

Driver ?B, 
S,No, PT3 10237, 
D,No,280, Puthupalayern, 

lampa1eyain P.O., 
Erode—C. 

: N,Kaliannan, 
5/0 N81lacownder, 
Retired. Diesel Fs?stant 
S.No. 	P 4011 ?  Satrj Neg3. 
D.No.55, 	Near 	isr 
Erode 638 002. 

252k, K..Ramasamy, 
5/o Kalianna Goundari 
Retired. Shunter 	!Bt, 
S.No.P 39589  D.No,82, 
dappalli RS; 	Prst, 

Cavery, IEr,de-7. 

 P.SenQoda (ounder, 
S./n Palani 	under, 
Retired., Shunter B, 
S,Np, P 4429, D.N569  
ciapall5. \Jiilege, 

Péppapalsyam, Cavery R.S., 
Ere-7, 

 P,liuthusamy, 
SY 	P.n1 	zur'cf, 
etired.1 	Shunter 	'B', Fto 
.Np.P. 50, 	Pudhupe1cyrn, 

Agraharam, D.No.263, 
Pilampalayam P.O., Erode-8. 

\J.Sengodan, 
S/o Velappa Gounder, 
Retired, Shunter'B t , 
S.N.5133, D,Nc.2/601  
Ottapalli, Pilisyar 	i1 Street. 
Cavery, Erde-7. 

K.Chinnappan, 
S/e Komara Samy Ge,under, 
Retired., Driver 'C', 	 H 

S.Nq,P 3531, Avakethu, 
Cavery P.O., Colony Road, 
Ere,oe-7, 

257, P.Venkkatachiarn, 
S/m Peruma Gounder, 
Retired., Shunter 'B' 
S.N. p 4097, 	1/11. 
Karuthuveli Thottarn, 
Odappélli, Cavery R.S 	 £ Ernde-7. 	 ... APPLICANT 

..4ontd.f— 



S.No. p 2647, 
D.N..1/20, Odapaill, 
Cavery R.S., Erode-7. 

T.P.Covindan, 
S/o P,Kunharnbu, 
Retired Guard Special 
Grade, Stf?No.11591  

Presanne Nives, PD., 
Chlrekkel, 
Cannanore - 670 01'. 

K.Sreedharan, 
S/t, B,Achuthari, 
S.N'. P.3180 

'Thenai House 
Opp. Railusy Station, 
Chirakkal P.O., 
Cannaporc. 

M.Balakrishnan, 
5/0 Nambikutty, 
Retired., Gusrd 2 A', 
S.No, 15'70, 
Mantjkklth House, 
Good Shed Road, 
Tellicharry, 

P.K.Raman Nair, 
S/oP.Kurhambu Nair 
Retired., Driver tI 

, 

Special 
Grade, S,Nö. P 6446, 
IKavinchalil,; P.O., 
Pzhikode, Cnnanore-670 009. 

V.N.Karthiyani Anima, 
L/o Late K,P.Jenardhanan Nair 
Retired., Special GrRde Guard, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, Malapiurem, 
Pin-676 505. 

K,Govindan, 
S/o K.Aruvan, Retired., 

Preetha Bhavan, 
K ifs t-bbde, P.0.Jtlavll, 

c C.Knhiken'an S/o Rarn2fl, 
265 	Reti.r.ed. 5 	S.N,.554, 

Azhhi-r 	etfl House, 
\\ø ambbb  II Ward, 

V ,E,ak'ke% Piri-670 66. 	 .,, 	APPLICANTS. 
I - 

... Contd./- 
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N,Vesu,S,/o Rarnpothy,  
266. 	Retired., Shunter to 

S.No. p 5024, 
Kottlyath House, 
P.D.Muzheppilengod, 
Pin- 670 663, Cannanore. 

P.K.Kannar, Neir, 
S/a Apju4'ieir,RetiI'od., 

267. Shunter 'B' S.Nc.P.7794, 
Varkulathu Vayil, 
Near Akliyath Terrp1t, 
P.0.Azhikcde, 
Cannanore-670 009. 

P.,Rtijpj, L/o Late •K,C'di., 

268 	Retired Shunter 
S.tn. P 7173, 
Chembakachalil House, 
.0.Nuzhapilenged, 
Cannanore flistrict. 	- 

t.K,Chandan, 
269. 	S/oAmbadi, Retired Shunt.er'Ot, 

S.1j....8223, Kqnev House, 
Ekkchj P,0.Peliode, 
Via, Trikkeripur, Kazhargcd. 

t..Narayeni U/c Late K.Krishnen, 

2 	
Retired., hunter, S.No.P 7490, 

70. 	MachI'.purrn House, 
P,0.Cheruvathur, Kazargod, 

PJ1&Hmavathy 

271 	1' tateCL..Tdflrrbij, 
Retired !: . • A Special, Guard, 
SoNc.89,, 

rftjiI 	Schosi, 
r.i1uL Cennanore. 

T.P.Leeiavethy Amm, 
2720.1u/, Late P.V.Kesavan Nambiar, 

Retired. Driver A Special, 
S.S.44654, Keseva Nivas, 
Near EleyaQsor Templç, 
P.0.Mundayad, Cannenora4 

L V.X.Balakrishnan, 

273 	
S/a V.Demodarari, Reti:ed., 
Driver 	Special, 
S. No. 	4361, 
B/9, Reshrni, S.N.Naqr, 
PC.Thottada, Canris.nore-7. 

Sl.No.259 to 258 are 
upplicants in 0.A.51/3. 

U 

APPLICANTS. 

,Contd. I-. 



P.M Sreenivasan, 
0 274. 	S/c, P.Govindan, Retired. 

Guard Special Grade, 
S.tJo.12054, 'Smrithi', 
Post Vengeri, Ilathoth Peramba, 
Calicut. 

P. Krishnan, 
5/, K.Per'imal NaJ,du, 
Retired., Driver 'P' Spsci.,t, 
S.No.P 43601  3/2752  
Opp. Spares Lend, 
Vadekkanchery, 
Trichur-680 528. 

A.Bhaskaran, S/a Pppu, 
Retired., Diiver 'C' Grade, 
S,No. P 4301, 
yyanatU Parambu House, 

Ayyeppankavu Road, 
Kochi-18, 

K.Chr!yikutty Kannoli, 
271. 5/, Knden Retired., 

Driver tCl, S.Nc. P 940, 
Kennoli House, Kacheri Aisorn, 
Desom, P.0.Calicut-673 011. 

C.Madhavi, U/s Let 
CK.Krihnen Retired., 
Driver 'C', S.W.P. 373, 
Krishna Nivas, Poolayil Perembe, 
P.0.Kallayi, Calicut-673 rj. 

T.Kesavan Nair, 
5/o N.Govindan Neir, 
Retired,,, Guard tB', 
S,N54r4956, Santha Sedan, 
Ch.uduvalthur, 
Sh.ranur-67 121, 

• M.Elies P.ron Raj, 
5/. S.Mariadsss, 
Retired A Special Driver, 
S,No, P 3702, ED 196 E, 
Railwa Colony P.O., 
Erode - 638 002. 

.dtsat)ovindan, 
Retird 

28 P 3631, 
41 jRala\Colon P.0Ip J  

S1.No.269 to 279 are 
applicants in 0.k.52/93. 



.. 38 •. 

JlGKasimir L.uis, 
.282, 	S/o K.Ilaria Louis, 

Retired., Guard A SpeciR), 
S..No.12110, Annadurai Street, 
1dax'-óóty .., 
Eroc1 7.63 002. 

K,fluthusemy, S/u Kiilendai 
283. Gounder, Ret*ired.,  Cuarl 8', 

S.No,12011, 1' Rmamc1or;ny 
Street, Kollarnpalayarn, 
Erode 	002. 

K.Sundaresan, 
284 	•S/, N.Kalyanasundara Mudal..ar. 

I' Driver A Grade, S.Nu, r 29E, 
N.48, Lenin Street 
Erode Railway CilonyPo.st, 
EroJe-2, 

K.R.,Lakshmanan, 
2(3 8. S/c, M.Rengasamy Kur:R1, 

Retired., Driver A'  
Staff No,P 4467, 
'orth Eda Street. 

Bheema Nagar, 
Tirüchirapelly, 
Pin-6208.pl. 

K.Subramaniam, 
263. S/a S1Krishnas -ny, 	tiI?d 

Drivr fAt Special Grade, 
.S.Na..P 17811  4:3, Lenth 
Railwy Cniony Post, 
Erode-638 O02. 

R .ethuraman, 
S/n Rathinam, Retired., 
Driver 1 A.1  Special, 
S.No. p 2888, 
Ilamathi 111am, 
106, Bharathi Palayern, 
11oula5palayam P.Q., 
Ersda-2 

11.Chinnappan, 
5/. C.Nnokkan, Retired., 
Diáeet Shunter, 
S.N. p 71785,  7/8 
Railwy Colcny, 
Erode-.2 0  

M.ilarappan, 
S/s 11.f'lathan, Retired. 
Driver tAt  Special, 

3779, 107, 
Kemalagem, Barathy Palayarn 
Str.ee, P'Iulepaleyam P.40. 

s/ Ersde-2. 	 ,•• I%PPLICRNTS 



S. 	•JJ 

G. 	 u, S8j, S/, Gnanemuth 290, Retired., Driver 	tAt 
Speciai, 5.No,P 	3224, 

• 
4037c; Railway Celony, 	 . 	. . 	. 

Ercjde-2, 

A.Lingappari• 	S/c S.Gyyavo., 
291. . Retired., 	' Special 

• Dri/e., 	S.'No.P. 1714, 	19, 
• Kthkarari Street, 

K)1ampalayarri, 	Er,de-2. 	. . 	. 

. ,T.5.Srin1visan, 	. 	. 

22. 	. 5/nR.Swaminettian, 	.. 	 . . 

. Retir, Driver 	TA'. SpeciEll 	.• 	 . 	 . 	. 

• S.'No.11  4339, 	345 At, 
Raftway Quertcrs, Railway Cciov.. 
Er6de-638 0025 

.• E.Nemasivayern, 5/. 
 

• 

Retired,,  Driver 	'A' 
S.fi.,. r 551i, 	L 	18 9  

• Housihg Unit 	Periar l'çer, 
Erode-639 •ooL, Ternilnau 	. 

K.fl.flunirej, 	S/,4r, K. 	ntsu,y, 
 Retired,, Diesel Assistant 

• S.N..PTJ 10212., 
!vianickkavasa9ar Street, 
Sastri Nagar, 
Rjlj,j" 	Cc)', 	P0,.. 
Erue-2. 	. 	 . 	. 

L.Anthonj Suamy, 
295, S/. Lcurdu Swamy Pillel, 

• 5.N.. 	8 	1419. 	41/A 	: •. 
Railuy Colany, 	. 

Eode-63$ NO2. 	. 

lv1.&pathy, 	S/1- lvi. P,Mooka 
296. Gcunder, Retired,. Driver 

. Credo, S,N.. 	P 	47e, 
17/F Cid Railway Colony,. 

• Er.de-2, 	 . 

V. Balaraman, 5/.- Verikkatasuamy 
297. 	Naidu, Retired, Driver B' 

r 9420, 
1loy, Er.de-2, 

5/u Perumal tJidu, 
29t'. R% Iff ed' &jcr 1B1  Grade, 

lF 0017/8 
' NaraPbStreet, £o4e-2, 

.. II 	.• 
Nathan, 

299.-,. ReeODr'iver '01  urade, 
32  Docr 414/b, 

Ra1TiF 	Coirny F.0., 
'4.., Erc,de-2 

Sl.No.280 to 299 are 
applicants in oj.53/93, 

.:.... APPLICNTS. 
.Cotd,/- 



.. 40 .. 

P.Pangunni 1enon, 
S/a T.C.K.Neir, 

3p0. Retircd Guard 14I  SpeciAl, 
S.N.. 15200, PournamiL 

Nangappa Nagar; P.O. 
Olavakkot, Pin-67$ 002. 

M.Krishneñ Nair, 
5/. Kunchu Nair, Retired.. 

3Ot DrFjer,• A Special, 
S.N., P 444, SrshUam, 
P. 0, 01 avakka t. 

V.Sreedharan Nail., 
S/c-.R.Krishna Pillal, 
Ret.iied, Guard A Speria3., 
S,NL.15202, Thurutha1 
Aymanam P.O., Kcttayaip. 

P,A.Rajar, S/o P..1ppu, 
Retired Guard ! 3ec.ii., 
S.'4o.16144, House N.,atS!50S, 
Reshmi",Near P.ti'sny, 

'CoChin-1 $ 

CKutty Nrayenen. 
o  S/n V.C.Nerayanan Nair, 

Retired, Guard A Special4  
S,No.7625, Chembra House, 
Shorenur - 679 121. 

:P.K,Kcst-'y, S/c P.K.Koshy, 
Retired Guard, S.'r,15206. 
Vazhakalayil, Gigedika1 P.O. 
Chengannur, Pi-689 122, 

K.L.Kur.ten, 
306. 	/° K.P,Lonappan 

Retired Guard 	pecia1, 
S.t½, 15216, Cherdir.i", 
HihSthôo1 Road, 
PitLParappur, jia. Trichur 

552. 

N,Rama<rishnan Neinbidi, 
S/V  Chjt:an hattathiriped, 
Retired, Cu;d 4 A,,, 
S.NQ 11404, "Karthika', 
Ramathrrnepuram, Trichur. 680 631. 

VJ.Señjanj, 
308. W'/o 	 Retired.;  

Driver A 9pecial, 
SJà.P 4367, Sree Rangarn, 
P u nf-p -.E-n i6e Road, 
r1ijkkot- 678 802, 

V 
PPLICANTS 



,. 	----'S . 	 ..S 	 . 	 - •.'-• 

- 

Ot 

,= ;__ 

: 

:X 
- 	

'- 	F;fRinaohandren, 	- 
S/ 	t.BiP1annadiar, Retired., 
Guard h,, S.N.. 	15210, 
Paikkth House, 	- 

Kllengde, Paighat - 678 506. 

.J1.U•.$,0 
lJluchem!, Ràtired., 	.. 

: 

Driver R Special, 
S,Nü, 	.P 2193, 
-Daiiath Ho*jse,  

' 	 . 

 

1 Xuthbpz~-aM, ba 	 u -. 

Palghet,Pj_78 .511. 

K.N.Kunhimohemmed, 
44/c 'Kflodeenye, 
'Retired, GU.d:tC1, 
S.N61' . 66331 .Cherjdath 14tusE, 
K&ttarnassery, Rlugye-.6e3 1O. 

12' 	1.Nerayanan,S/S, 8.Rrren, 
Ureu.Drivet G*ois, 

S.N.,PE.J 10505, 100 
3eevanar.tf,im 5treet, 
Poonthur-aiRlerl, 

C.K.rrnarasamy, s5/. Chinnppa 
' Gounder, Retire,, Orive 

18*, S.r!o. p 4206, D.No.6 1 
Shol-ep 4ruvas, Suthar.re .Purthn, 

1.Nos. 300 to 311 are 
epuicents in 0.. .54/93 

.51. .T.S.Rat3riierthy, 
S/.T;K5.darajalu, 
Re.ired., Driver 'A' Special, 
S.N..P 3540, 159 Surideram' 
Street, Erode-2. 

:. ILAbdul iaffar, 
S/,bdtj1 Kader, Reti•ed,, 
Driver, Giods, S.Nn 1 V 449 
235 Kalyanasundaram Street, 
Er.de- 638 002. 	- 

S.Angamuthu, 
S/a V.Sitha PJaicker - 	 • _e-t 	 .6 , 

'D,No,411 U, 
fVç, 	

• Oil, 
(Lrie T . 	 - 

V 	VI .'Se arejS. V]jrrn, 

3542,. Tel"Ophone Nagar, 	
APPLICANTS 

o 	de. 	
-" - 

\'* Mo 	a lapa1.ay. 	.' Ero S 	

.• 	 C,ntd,/-. F. 



.. 12 .. 

K.Chinnaaiyen, 
31 Bi. 	S/c,numan, Retired., 

Shunter 'B, 
S.NnJ' 7458, 76 L.G.G.S. 
Colony, V.O.C. Street, 
Vollampelayam, Erode. 

M, Krishnan S/o Munuamy, 
Retired,, huntcr, 
S.N.,10072, PTJ, 	 Lldl  

Railucy Colony, Erode, 

R.Thiaaarjan, 
s/, Rameswamy, Rctit'. 
Guard 'P1 S,No,14332, 
ThangapattalaikarEir Lae, 
Pcpnthural Road, 
Eride, 

.Chinnaiyen, 	 5:1.  Na. 312 to 321 are 
S/a Arumugam, Reti:.ed., i?ppllcarts in 0.I.No.55/93 
Drivei !t S.No 1  
N.,331 A, Railway Cccr.','. 
Erid. 

P.Subrarwanon, S/c 	Peini 
322, Retired Guard At, 

Staff No.7489  112. 
Vinayger K'il Srae, 
Sastri Nager, Er.de-f38 032. 

- S.Kanriirnuthu, 
323. S/o Sbh Thevar, 8etird. 

Guard ? 	S.No.16060, 
Sundaremml 111am, 11/8 
Kill, Nanjappa Le/r,ut, 
Sulur, Ccjmbatere.-641 402. 

R.Anganna Filial, 
324, 	/• Rangasuamy Pillal, 

Retired. Guard, 
S.No. 15271, 20 Nartr Chinne 
liar iamrnan Koil Street, 
Karungalpalayem, Erode-3, 
Perryar District. 

V.Mari, S/. Venkatesari, 
Retired Guard, S.No.12563, 

Thera Ii1am No.111, , 
Kurikaranpalayem, 
Mulapeleyam Past,. 
Erode-2, Periyer DisrTct. 

6 	V.Lakshrnanan, S/L 5.. V8d 4-\jE1t. 

Retired Guard. 5,Nd.137; 
3harathipR13ym Street, 
Kurikaran  pelayam, 
Mulapaiayam Post, Erorie-2. 

/ Periyar District, ... AP?LICNTS. 
.. .Contd./- 

 



S. 	•i 	•• 

I.K.Shunmugha.sundaram, 

327. 	S/ID 	S.Keruppanasamy, 
Retired.-, 	Special grade 6uerd, 
S.Nci.J/T 	

5, 	
194 E, 

Railuay Colony, 	Near Rai1iay 
Colony 	-ost Office 	Erode. 

1J.K.LJnni Nair, 

328 	S/ri 	K.Rarnan Nair, 
Retired., 	Assista1t tuerc. 
S.No.1902, Contchery. Str 
E'ode 

R.Lakshmanan 	S/rirnasiv, 
'A' Retired 	pecil Guard, 

S.Wo,7210, D.No.1%3, 
Sestri Nagar, 
Road, 	Erede. - 2. 

\I.Suaniyappah, 
330 	5/o G.Visuvasarn, .Retird., 

Guard, 	S.Nr, 	14101, 
5 Karuppanasuamy I(oIl 	III Sttpe.., 
Surampatti Road, £roda-63E CU 

- 	 Periyar -Distict. 

R.Veeraraghevan, V  

3319 	iJ,Rma 	Iyer, Retired 
Guard, 	S,Nc.15231, 	 - 

Tayumanevar Street, 
Pundurai Reed, Erode-638 002. 

K.Rarnalingarn,. 	V 	
V  

332. 	S/o V.Kandasamy, 	Retre3., 
S'.N.322 to 332 are 
applicants in 0J.565/93. 

Driver 	'P', 	5.Ne. 	PTJ 100521  
Door. No.16, East PFttakarr, 
Street, Erne-635 002. 

-. 	G.R.Samuel Raj, V  

333• 	S/o G.N.Anandham Pills!, 	V  
Retired. Driver 	1t 	Special, 
SN 	P 28361 	23 A, 
Panchayet Union Street, 

V 	 1an€hpe, 	Podanur, 	
V • 

Cojmb6t.re-23.  

334 j 	 tcha, Petirel., 	V 

f 	p\fr 	Sciai,- 
• 

V 	
V 

' 
V 

1 	 (cnr_23jilrdu. 	•' V 

V-V 	Narijappa V 

335?'t.G 	a'!', 	Rtid,, Driver 
18J/11 	Arthi'IJLam,' V 

P,danur-239 
V 	

V  • 
V PPLICMflS. 	

V 
V 

/ 

- 

...Contd./— 
V 	

V 
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.44 

S.Velusuamy Pilisi, 
S/s,A,Sankara1.inqarn P111a1, 

	

336. 	Retired Driver 161  5,N..,6437, 
.D,N,360, Selvapuram, 
North Perui, Main Rsad, 
Coimbat.re-641 

K.R angaswamy, 
5/c Kuppusuarny Naidu 

	

a 	Retired,, Driver, tAl 
Specia 	S.N..P 9464, 
u.N..24; Main Road, 
PodBnur-23, Tamil Nedu. 

K,hamed $heri"f, 

	

336. 	5/9 A.Kader 8atch, Rei.ri'1,, 
D-iver 'A' Spcciel, 

4341, flair1 Rd. 
P,4ariur-23, Tamil Ndu1  

Nanappa Nni.u, 
339. S/Venketasuamy Naidu, 

Retired Driver 1-B', 
.N.. F 349.8, 6janii Kovil 

Street, Pjdanur-23, 
Tamil Nariu, 

K.P1aniappar, 
Sf,Kuruppanna CounIer, 

34•. Retired i'fl', 
S.N. 	4331  N*.*1I, 
1JL1anattur, KLiachtra1J.Ir. 
Erude — 100. 

fl.Palaniappen, 

341 	,u Marappa Ge.jndei, 
Retired1., i Fireman 

P 4312, 
Vellaikattur, 
Kedachanai1u' P.01, 
Thiruthengedu Taluk. 

M,Chelleppan, 
.Z J) 	S/ct flarappa Counder, 

Retired,, Shunter, 
S. N..9454, Aiarnpa1a'ani, 
Pallipalayeni, Er.de-6. 

.Paieriiappart, 
S/uAthatheppa Gsuder, '43 . Retired., Iuter' 
S,Nu.,P.7465, N...304 i, 
\Jeiankataor, 
Kadachenailul-, Eroe-10 

. 

Sl,Nn.333 to 339 are 
3pp1icents in O.f.57/3. 

..... '14PPLICNTS. 

....Ccntd./- 



- 

4 	 k 

.• 
,• 

PGurusemy, 	 P , 

S/c PaleniappB •Gounder, 

	

3/44 	Retired.. Drjvei '' 10 

S.No. r 7160, •N1O4 	 S  
L.G.G.S.Colnny,. 
Killempelayani, ide-2. 

- 	R.Kumar.asemy, 
S./o Ramasamy Gounder, 
Retired., Shunter •Loo, 
S.No.P 6315, 	 • • 
.Govidance1ayar, 

1anipa1ayam P,f). 	 S  
via., Erode. 

G,Semuel Durai Say, 

	

346 	Gnanadurai, 
Retired., Driver !fI, 
Spi. S.No. r 3107, 32 
Upeteir 4th CrcsF Roac, 
Paramasivapurarn, •Liloucii.-5i €iI. 

V.Sengodan, 
S/t• Velappa ourier, 
Retired., Shuntr/Loeo, 
S.No. P 3510, Vilarkattur, 
DJe,54. Pulapalaysm f'.O., 
Kadachanur (Vi!lage). 

C.Nachimuthu, 
S/c Chellecp.a fnune?,. 

. Retired., 'Shunter, 
S.hio.P 4384, Pnclapa1av:' P3f;  
Kadachanallur, Palipalayun, 
Erode-6. 

T.S.Alimoideen, 	 •5l.No 0 340 to 34'9-are 
S/a T.J.Shir"uddin, 	 1-1 applicants in 

Driver 'ii', 
Spi. S.No. p 32600 	 5 	

5 

47 T.J.Shirfuddin Street, 	S  
Sestri Nagar, 
Near Railway C.lony, 
Erode-2. S  

• 

tf. t ,  

Pt3, Puehpa 1ay, 
C.11ge Foic, 

Pjbat-, 	Ik'I 678 Cal. 
çA ) J 

	

' 	.N.f1lEh-idellan, - 
rayane lyor, 	 S 

Guard ' • S p1., 
10472 9  Nu.i/780, • 	 S  

-Vidya, Single Stree-,.: 	S 	 ' 
Old Kalpathy P,Qo,. 	• 	S 	•• 	S  
Kalpathy, PalgI.at - 

APPIIcSANTS 
, Contd,/— 

S 	 • • __SSS•S __SS 	 S 	•• 	- 



C.Chathu, 5/a  Appe, 
Retired., Driver 	tB, 

352. o. 	P 5287, 
Kurungad Hçuee, 
f1aruthe. Toed, 	P6ighet. 

1. Krishnn, 
• 

L S/o A.Arumughan, Retired., 
'I Driver 	'B', 	S.N,. 	p 9449 

• Chungeth Husé, 	Kvi1ped 
P.O.., 	Palghat-17 2r  S  

• :• P.Sukurern Nair., 
S/0 P.Senkara 
Retired., 	sst. 
S.No,15394 0 	Palakkott 	 : 

• Thenur vie. Poril, 
• 

Palghat-67.8 616. 7 

'.Govindan, 
• 35 S/o 	P.Sar.kara 1enrt, 

Retired., 	Guard 
S.N0C2024 9 	SriveI3arn, 
H,Nr.M./33, 	indira !:c, 
Ke11ep'11y, 	Paicjhat-5. 

R.Naryarian, 
356, S/ 	V.Rarnan, 	Retired., 

Driver 	tA:I, 	SNe. 	P 	5847 
GJendik8 	Ji1ayam, 
KOrathodi, 

• Keduk<añkurnn, 
Palghat-678 005. 

• J.Ve1ukutty, 
357 s/ 	Narayanaswamy, 

1d', Retired., Driver 
• &,NI.PTJ 10113, 

mba1aparambu, 
Near 11adrassa, 

• Ki1pad, 	Palghat-17. 

 

 

T. 'Jelayudhan, 
S/ri Theethy, Retired., 
GUard'C', S.N.4  16223, 
Devi 8adan, Pottakulam, 
Kavilpad P.O., Palçjhat 

V. Visuanehan, 
S/o Kuhhna,i, Retired., 
Loco Shunter. 
S.No. P 5184 19  
\Iellankad, Kzvi1pad, 
Palghat-1 7. 

IJ.Vasu, 5/o 'Jeleyudhan, 
Retired., Driver 
5.N. P 3164, Chandrasoudhem, 
Tannissery. Palçjhat. 

 

PPLICNTS. ...• 
C.ntd./. 
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V 411e'áhavan, 
 

361 s7. \Ielayudhan, 
Retired..,.Driver 

S416% Raheridre 
Sadanath,Melepuram, 
11evekkct,' Pin 679 002, 
Peighat. 	 ' 

T.V.VeleyLidhan, 
 S/a P,Ueeren, 	Reir 4 ., 

Guard 	'B', 	5.No.685, 
Thurakac 	Hous€, 	P.O. 
Perung.ttukurissi. 
Paighet. 

V.Sivararean.Neir,  
 S/o K..Kesavan Nair, 

Retired,, 	6uird 	'A 	, 
S.No.6852, -  72/A, 
Instrumentation 1tn ship 
P.O 	Kanjkode West, 
Palqhet. 

S,Verareghavan, 
S/.').SincarRn1, Rirtc1, 
6u'rd 1A 1, S'.N6.14522, 
H.N.. H-2, Housing Unit, 
Karernadai Road, 
11ettupa8yer, 
Pin-.641 301, Tarni]. F'ad. 

1Vt.Nareyanan Nair, 

	

365 	'S/s Thevit.ta I1'er, 
Retired., Diee1 Asst, 	0 

S.Wo.P 9444, 
11u1akkara Hnuse, 
Puduppaniyaram P.0., 
Palghat-678 733. 

.K,K.S.uremania Iyer, 
366 '.S/.K.S.KuihneIyer, 

Retlreà., Guard.'e', 
5.Nh.1149 9  N..3/1262  
L.N.Puram)i1].age, 
Pa3.ghat, • 	 5 

S 	P,BalakrishnBn, 	 S  
367. •Y5 .tJkkanda izlarier, 

R-t'jr-e.d,, Mail Guard, 
Nn.l4ti67, Harivas,. 

1-' 	a.1e-kL1akgare, 
P1-kk.d257$ 009, 
t. 	

' 

TKua1 	 0 	

0 

: 	 kuttan, 
\\ i.  
\G • 	 P'-436 	:. 

hzthng]. House, Nelepuram, 

: 	 , ?aTft-2, 	 • 	 , ,,• OPPLICANTS. 



a, 4 	•• . 

R.!ararnesiva Menon, 
369. S/M.NuRaman Menon 

Retired., DrijarP. Spi., 	- 
S,Nc. f 4684, 
Shfvesiiam fiadathil Hoijsc, 
.'ennakkare P.O.,' 
Nairani, Pa1ght-4. 

!.Thenkaraj, 
371f, Vc S,Puna, Retired., 

DrivertAl Spi.., 
S.N.. P 2760, 26 N, 
Behird Ram Theatre, 
P. O.Suiamanga1am, 
Salem 	636 005. 

I 1Ramakrishnari, 
5/0 lpu, RatSrel., 

371 	Cuard'' Spi.., 
S. No . 6806, 
Remanchenath House, 
19/360, Uest Vakkera, 
Paighet - 678 001. 

C.GopalsKriahnan Na3.r 	 i.,Nc,35O to 372 are 
372. S/s 'V.iledhevar. 	 poiicants in oJ.5/,3. 

Retired, Driver '' Spi. 
SNç.. p 64431  

Cherukara Krishr. Nivs, 
P.J.Rannadi, Peighat, 
Pin - 6'?f "at 

Siurirajen, 

373 	5/c T.K.Sundararejalu, 
Reti2ed,,, Driver 'P 
Special, 5.Nn. P 2327, 
233,'JinayakarkoiI Street, 
Nadarmedu, Err,de-638 002, 

I 	K.Pandurngan, 
374, 	S/r, f1Kasthuri N.idu, 

Retired., Driver !A' Spi. 
S,No,P 2902, 17/4, 

mmamandjam Road, 
Srirangarn-620 006. 

V.G.Veerasamy, 
375• 	S/s Govinriasamy Piliai \J., 

Refired, D"iver 
S,N.. P '1841, 48/2, 
Subbalah Street, 
Sangliandapuracn, 
Tjruchj.-620 001. 

I 	V.Sithan, 
376. 	S/c \Jaiadvri, Retireo., 

Driver W. S,Nc,P /775, 
D.Nr24, Jeevanda Strôet, 
Poondura! Ru8d, Erde-.-2, 	 a .. APPLICPWTS 

..Gntd,/— 



r 
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P 	nf. 
377. 	S/ 	R.Angemuth, 	...'. : 

Retre., 	Driver 	'A', 	. 
S,No, 	PTJ 	10027,. 	. 
Velleler Street, 	. 	. 

Funicipel Colony Road, 
£rode-4. 

•.b r rokiasen!y, 
378. 	.5/n 	J.Arulanancam, 

. 	 •R?tired., 	Cuerri 	tAl  
. 	 S.Nn, 	5253, 	12, 	 . 

Kamarajar Street, 
Nadar -Tiedu, 
ViayakatKoil, Ersde-2. . 	 H 

Ti,flengesarny, 
S/c, C,fluniai. 	Retired,. 
Orjjer 	TAt, 	p1. 	 . 
S.Na. 	PTJ 13449, .21, 
Golden Stree.t 	. 

Thengavi]. 	lias Tiuni3tr:y 
Dhar'3purt--636 	702. 	 . S  

K.Mui-iusam',' Naidu, 
380. 	S/i C.Krishnasaniy. Naidu, 

Retired., Driver 	tCT 

'8 	 r •61, 
o 5, Kaiiyanna Gounder ThEttam, . 

•erundL'rai Road, 	Et'e. 	. 

P.Dnjel 	Jayaraj, 	 . . 

381. 	$/. P8u1 Pillay, Retired., 
Driv'r 	 6441, 
No.400 8 Railuaj Coisny, 
E:ode 	. 

*.Tianickam, 	 S . 
.. 382. 	S/ca Ti.Ananuthu 	Naicker, 	. . . 	 •. 

Retired., Driver 	'A' 	Spl. 
S..No. 	P 2901, 	22/26, 
Chinnd iiaramman Koil Street, 
Kerungal Palayem, Eride-2. 	• 

R..Pongiannan, 1jiNc.373 to 383 are 
353. Ra1j1asamyGsUflder, applicants, in 0•M.60/93. 

Shu n te 	, 	.. 
D.N...3/69, 	• • 

'Rsa1 y, 	 • • 

. 	 /- 	u-thti 	my, 	Pe:.tied., 
\. 	iver J 	S N. p 31 51, 0 	 • 	• 

	

.9 	• 	• • 

4/390, 

fflmrnapalayem, 	Salem., • 	• • 
,.•. 	APPLICANTS. 

• 
• 	•,.Contd./— 



335. 

387. 

318. 

. 50 ,, 

G,enniPfl, 
C acinâarajC1U Nidu, 

Rekirec., Driver 
I A I 

.Ns. r 3042, 
NO.420 K, Ri1uay Clny, 
Eodo-2a 

RRengsamY, 
S/ Rmasamy, Retired, 
£k'uer 
Si..Ne. PT] 10238, 

1ing9riyar P:.lyrr., 
1udur 0hiani rost, 

Erode-638 301. 

K,G.vinciafl, 
S/c Kndha Gojnder,  

Driver 1 81 9  SNc. ' 
/N..102 C Typa RailJY olc'r', 
Erode--. 

/
G. 
/• Goipdcr3jaly ka).i'J, 

Retiei., Shuntirq Driver, 
S.N.PTJ 10563, 3R. 
Nadar1dJ, Pfondu:3i O?J, 

Erjde-2. 

K. 	Vsetih9r2jefl, 
Kruppan, 	RetireC., 

38 Uuard 	'' 
ThirumurU9afl Street 

/ 
astri Nager, 	:.de 

• V.Arjunen, 

390 
UenkatàChalm, Retired., 

• 6urd 	'P' 	S.N,.12438, 

1 38, 	NarnesiVaYem Stree, 

/ 

K.11empalayam, Erode-2. 

1.Ilunisuamy, 	Sb 	tuthu, 
31/. Retired., Driver Special, 

S,No. 	P 9389, 	11/52, 
E.V.R.Periyar Nagar, 
Erade. 

N.Muthusamy, 

32 s/, $ella7pa Gounder, 
. Retired, D:iver 

S,No,80859 	1/113 
Gddppalli, 	Cauver' R.S. • 

Is 
Erode. 

P.Visuanathan, 

393 /. S.PaleiVelU, 	Rutirado l  

Guard 	tAt, 	Spi., 
5,No.76209 	324 
Old Rilway Cslüny, 
Rai1uy Col.riy Pnst, ••, 	AP.LICANTS. 
Ercde-2. 
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R.Ven'katasuamy, 
S/c R.Ramakrihna Naidu, 
RetreL, Driver 'A 
Spi.S,No. P 28'2 
126, 0 Reiluay Cøiony, 
Erode-2 

M.Chinnappan, 
S/ Muthuserny Go'inth, 
Retited., Shun -er, 
S.N.. P 69659  
Udeppalli, I Ud 37, 
Cauvery R.S., Evp.7, 

K.Chennimalai, 
Sb.: Kuppnnan, Retirc4. 
Sh'nter tot S.N.. P. 3494 2  
Nethaji 3tzeetp ,  
Kèi1etha1ayem, 

K.S.bdu1 Sathar, 
S/p A.Khader Sherie'f, 
Retired. Driver tAI 
S.No. P 207, 74, 

'Ambedkar Streat, 
Sastrj Nagax, E.nde-2. 

M4Chinna Covinrian, 
5/.' Muthusamy, Retired, 
Guard 	SpI., 
S.No.672, B 46, 
Hcusirq UnIt, Sampath Naa 
Erode-li. 

H.Kannen, S/c R.A.Hammantha Gounder, 
Retired., Driver •I1, 

S.No. B 118,26 B, 
Khadoi Mahideen Sahib Street, 
Erode-2, 

N.Rarnasarny S/ N"8 31a Gondcr, 
Retired,, shunter, 
S.No. IP 4230, No.1/56, 
Puduppaleyarr, Kattur, 
1ampa1ayam Post. 

K.Subrameniarn, 
4L; 5f cs  fl18I? Naidu1 

Driver 1 SC.).. 
!Fb'."P'5O9, N.3€, 

a1ayIk a 5tre
,
t, 

r 
1 	J 

1+ ,5 nyodan, 
a Chinciappa Gounder, 

tii14' Driver, 
BSS5ij7,. No.273 

Roe, Sukkan Thottrn, 

 

 

39 1. 

¼' 

39 •  

400. 
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P1Palaniappan, 
403. 	S/c, Pongja Counder, 

Retired., Shunter, 
L S.No.4019, 85, Govindampa].ayam, 

Alempalayem P.O., Erode. 

K,Nellathanibi, 	 S1.Nr.384 to 404 are 
5/. V.Kumarasamy, Retired., 	aoplicenta in fl.Fs.61/93 

404. 	Guard, 5.No.1721, 
1/2 E&t Street, A1srnoan, 

P.5.Krishnan, 
S/a Subramania Iyer, 

405.j Retired., Guard Dt, 
'S.No.11?23, 1/500, 
Chethapuram p.o., 
Kalpathy, Pa1gha4..-678 603. 

A.reghavan0  s/. 	Appca, 
406.1 	Retired., Driver 'C s .  

.No,4105, A1ar1gaie Hou. 
01avakkct, Palghat-67fl 032. 

qydney et)t  fe!1, 
407 	f• H.V.D.tilei.1., 

Retired., Driver 31, 
No. Pr:) 10361, 

Carevin— Robinson Read, 
Palghat-678 014. 

V.Ptrumughan, 
A 	s/. Ayyapoan, Retirol. )  

Driver 18 1 , S.N..2136, 
Presantht, Sree Sathya Sai 
Naar, Kallekulanqara P.O., 
Palqhat-678 009. 

R.Palaniappan, 
40. 	S/o.  Rangaswamy, Retired Guard 

'C' 5.N..1791,. 
Sha4ini Nivas House N..36/664/'1 
1eng.d6, Olevekkot, 

°alghet..678 002. 

P.Krishnankutty, 
410 	Sb Cheriathu, Retired., 

Guard 'C', S.Nc.6093, 
Paoinjakkr House, 
P.O. A!JLur,vie.,Lakkdi 

- 679 302. 

K. V .R amane than, 
411 	5/. K.V.Visuanatha Iyei', 

Retired., Guard 'A'm 
S.Nr.13562, .2/137, 
New Kelpathy P.O., 

VKa1Pathv, Paighat—.6?8 003. APPLICANT S 



h House, 
NS.S.Engg. 

at-678 008. -APPLICANTS. 
.. ,Contd./-. 

o Rarijac,, 
ver 

.. 	 4. 

M.Krishnan, 
S/t, flayandy, Retired., 

P. Driver' Spi.,, 	- 
S.No, r 1871,. 
5j 	Thek.kepErambu 

Puduppetiyenam P.O., 
Pelghat-678 733. 

T,P.Be1akr1hnan Nair, 
413. 	5/. C.Sekharen Nzir, 

Retired.,, Guard tt 

S.No.1052.5, 1ocjthet his, 
fenkurissi P.O., tia. 
Merkeral, Peighat..67C67, 

K.l1,Kuncthu, 

	

414 	S/s Ilanicken, Retired,, 
" Driver 16, 

S.N.. i 4461, 
Kailingal House, 
Paruthju1ii P.O., 
Peighat-678 573. 

P • R8 h aver ku t ty, 
5/0 V.Pedrna,,ahh'n f'sit, 
Retired., Driver ;At zipl, 
S,No. P 6977 9  
Snrayi, Pudussery P.O., 
Peight-678 007, 

V .K.P.rieirishr1 i, 

5/a  K,Sankarsn Nair, 
Retired,, )river P', 
.,Nu,P 7791, Arupuzhe 
Cheruva€hur House, Peril 'iO. 
Paight-678 612. 

K.P.Krishnan, 

	

417, 	Sankaran Nair, Retired., 
Guard 	S.No.6766, 
Venkatesuare lijam. 
PuO.Pamp8di, Via Tiruviicaia, 
Trichur Djstrjct690 597. 

K.Vasu, S/o Kunjunny, 

	

41g. 	Ratired,, id.rhunte 	E1T, 
SN., P 5301, Venkalathodi, 
Melepuréni, 01evkkot P.O., 
Pe1qhat-673 002. 



'h 54 ,• 
K.Selakrjshnan Neir, 

420k 	& 4 T.Govindan Nair, Driv2r 
'Br, S.N,P 7499  
Thekkumcher.od P.O., 
Vadakkurn angalecp, 
vie. fltappalem, Paighet DIst. 

A.KsRamachandran  S/a Kannar, 
421 	Retired,., Guard tAt 

S.No.. 7192, Alangod House. 
Olavakkot, Palghat...67c 0(111 

K,Balat, S/o Kanrier, 
422 	Retired., Guard tA 

S.!1.6121, Srj. Naryanjj 
Nilayam, Alangod, 
Olavakkot P.O., Palghaf- 

678 002. 

C.Krishnan, /o Chupr 
4230Retired Asst, Guard. 

S.Nc,,6333, Kalathj1jo 
Alarigodé, Olavakkot P.O., 
P.alghat..678 002. 

R.Kpjsh, .No.C757, 424. P185t, Guard,, Farncian, 
Krishna Nivas, Alangod, 
Olavakkot P.O, PlQh+. 

C.J.Coelho, Sb F.Coelho 
425 	Retjrj, Guard t 	Sp' 
' 	S.Nr.14493, Chinnmma1 Street, 

Noorabad, rodanur_641 023 
Coimbatore Djst. 

K.Dhanashu, 
Sb K.i1.K.Gangaiya, Retired 

426, Driver 'A' S,No,P 6804, 
147/A Anthonipuram P.O. 
Suremangelam-636 005 
Salem. 

K.I1aya,' S/a Kandu, 
427. Retired..,  Guard(B.), 

H S.No.1218, KOzhan9ttjl HOLSC, 
At,iirked, P,O.tandhjsov8  Saden, 
Perur, Pelhat, 

R.Laxmaian, S/u ErCRnos ii y 
Faidu, Retired., Shunter 
riesel, S.No.954 
No.5, Këer3ikara Stret 
Era de-1 

V 

Sl.Na 0 405 to 427 are 
applicants in 0.I,62/93, 

.. APPLICAr'JTS 
.Cotd./- 

42e. 
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N.Sengodan, 
429. 	S/c, Nenjeppa Gounder, 

Retired. Shunter, 
Loco, S.No, F 5250, 
East Thotiipa].ayam, 
Door No.431,Kadachanur Uillagr 
Pal1ipalayem-. 

V,Perurnal I. 

30 	Venkatasamy Njd, 
'4 	

Retired, Goods Driver s  
S.NL. V 12. D.No.91 c:, 
Leihbezeer, Srmangsiim 
I9ain Roed, Salem-s. 

V.Kumarasemy, S/a Jelapp 

431 	Gounder, Retired, ShtJn'c3r3 t , 
,No. P 4433, Jo.119 
lampalayem Post, Erode-6. 

.S.Veiappan, Sb Sen.cda 
432 	Gour,der, Retired, Shre/ 

Locc, S.N, P42929  

Puliamarathu House, 
Gsvir.danpaiayem, 
lanpalayam P.C., Erod-3. 

P,Kolandai Gunder, 
433. 	Sf0 Palani fctjndr, Retircd, 

Firemen P. 5.No.P 562, 

Ndái'*udu, trodt-2. 

,Sengoda Gounder, 
434 	5/a  1arimuthu sounder, 

Retired., Firemen A, 
S.No.P 5041, Alempaayam, 
Pudupelayem, Periakadu, 
Pallipeleyem, Erode-6. 

S.\Jaredharaje Nudaliar, 
435, 	S/o Sunder fludaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158 9  104/0 
Railway Colony, Erode-2, 

43 
jçRred' itver tCT, 

P 47,8\ No31 C Ty 
Ra*yCa!1y, Eode-2. 

waySIo Rmaarry Mai.Ju 
437,0 	etired.i, 	st. Guerd, 

Sto-ç,/351  R9j6jIts tet, 

1* PPLICPINTS 
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P.NBalakrishnanNair, 

43 	SI0 Reman Pilla., Retired., 
Guard, .No.6966, 
flengaleth House, 
Nedungottor, £horanur, 
Pjn-579 121. 

K. Narey anari, 
439 	5/0 K.Unnemen, Retired., 

Driver'A', S.No.92E, 
Karamanna H3Jsa. 
Vadanenikurussi, P.O., 
Vedenam Iurusai, via.. 
Shoranur-1, 

M.Chinn.an, S/o Ramri, 
440 	Retired., Asst, UcrC 

5.No.7040, Menichithàdi HOLaC, 
Nedungotur, Shsrarur—i. 

T.Velukutty, S/a T.Nerayanan, 
441. 	Retired., Driver'B', 5.N.,P 5775t  ThuvvakkattU 

House, Nèdungottor,  
Shoranur-1, Palghet ietric.. 

K.V.Gopinethen, 5/a  Kumarar, 	Sl 0 No,428 to 442 are 
Retired., isst. Guard,applicants in 0d.63/93 
5.Nn.15447, KallozhI Vattathcdi 
House, Peuthipra, Shc,vtr - 

679 121. 

R.Bajar amen, 
S/o K.Rajamannar Na1d, 
Retired., Driver 'AT Special, 
S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V.Achuthan, 
444, 	S/a Venketaraman, Retired.,  

Driver 'As, S.No.8221, 
R211u8y Cnlony, Erode. 

.C.T.Hewett, S/c A.i.Heuett, 
Retired., Driver 'A1  Special, 
S.No. P 2942, 278—H—T'pe, 
Railway Colony, Ernde- 

638 002" 

446. 
11.Chellappan, 
S/a Muthusamv Gounder, 
Retired, Driver'B' 
S.Na.P 5774 0  31, 
Thiruchengaodu Road, 
Pallipalayan, Erodt. ... APPLICANTS. 

..Contd./- 41 

F 



452. 

454. 

's 	57 	• 

D.D,Rozeria, 

• 
S/p P.D,Rozaric, 

• Retired., 	Orjv'3r 	tAt 
&pecia,,.S.No.P 	3029, 

V 30 A, 	Sastri Negar, 
Erode. 

K.Merimuthu, 
S/a Keruppanna Gounder, 44A• Retired, Driver 	'A', 
SNo. 	P 5333, 	No.369  
Kasipa1yarn, 
Psrinadurai Street, 	Erocit. 

KPalaniapPen, 
44' S/o 	Karuppannan, 	fletird.., 

.. Assistant Guard, 	S1Nb.?55 3, 
9 Sadayan Palayam Road, 
Sasthri Nagar, Erode. 

• V,Ramesarny, 

450 \ieleppa Gthurdar, 
• Retired., 	Loco Shunter,  

S.No.4919, 	Paliipalayarn, 
Alampalaam,P.O.  

P.KanuaEamy, 

451 Paramasija Gounder, 
• Retireu., 	Shunter, 

S.No.P 9405, 	NL,4221  
Pdarnpa1yam, .PàllipaieyetT, 
Erode. 

C. Palaniappan, 
S/a Chinnathambi, Retired., 
Shunter, S.No.4379 9  
East Thallipalsyarn, 
S.P.B.Mill Colony, 
Erode. 

M.Dakshinemoorthy, 
S/c 1anickam Reti2bd., 
Driver. 'B'., 	.do. P 9511, 
Kumaramanqelem P.O., 
Thuthiputtu Pjn.-635 eli. 
mbur (N.A.A.Dist).. 

N. B alakrish nan, 
S/ojrasimhan, Retired., 

5.No.12E191  

South P.veje 
irr,iiy%\adres-.6OD U41. 

455 &r,/gRetired
IS  

., 
GudllS,NO.14c373, 

1Qa Lenieet,. 
Raliwa,' Colony P.O. 



.58.. 

P.S.Sanjeeva Reo, 

456 	5/n P.N.Servothne Res, 
Retiredv, Guard '1' Speci&l., 
S,No.12522 9  6,30, 
Housing Unit, Periya.' Nagar, 
Erode-638 OO. 

Ik.SJbdu1 Jabber, 
4570 Since deceased by Legal Repr9sentative, 

Smt.Heerajan, 67, 
Kovalam Street, Teachers Cr'riy. 
ERODE - 11. 

R.Nerasjrnhap, 
S/n N.Rengaserny N'du, 
Retired., Driver 
S.F!D, P6978, Shastri Naqar 1, 
Kamaraj Street, Erode. 

R.Thangavelu, 
S/a P.Rengaserny, RetixuL, 
Guard '-', S,No.1918. 
498, Igrahara Stract.;  
Erode-638 GOl. 

K,Palenianpan, 
460. S/c Kendappa Gounder, 

Retired., DrivEr ?E3, 
S,No, PTJ 10070, Dr,No.10/f'1. 
KR-PD Rod, Karunkerthn Meclu, 
Pallipahyem, Erode-638 GÔ. 

n,JarnE, Sjo J,Frck su }' 0i11:i, 

45 	Retired., Driver 	Spi,,  
S,No, P 2819,  
Ra.ngarñ Palayam Post, 
Erode-638 009. 

A,Karuppannan, 
462. S/n ppji Gounder, Retired., 

Shunter, S.No. p 5121, 
Odappélli, Pallipelsyam, 
Erode—S. 

N.Sengodan, S/o NalIa Gounder, 	. 	. S1..Nos.4.43 to 463 are 
jzj 	Retired,. Shunter, S.No. P 5295, 	2ppflOants. in O..64/93 
"T East Tholliye Pa1ayam 

Kadachanellur Post, 
Erode-6. ,•. PPLICRNTS 

.,.Contd./— 
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K.K.Krishta Iyer, 	. 	 . . 
:. 	S/ti K.Krihna Iyet 454  

Retired., Guard/A bpl, 
S,Wo.13745, Chembel Village 
P.O., Kutteyi, Pe1kked, 

M.Veemban, 
S/o M,Nakelafl, Re€ired,, 
Lco Shunter, 	S.N.P 532, 
Mullathody House, 
Karianconje,P.O. 'Kotty 
Palekkad Distri.t. 

C,Gangadharafl Nair, 
S/o K.Kunhen Narnbiar, 
Retired., 	Pssisteni 	GU3:1, 

SNo.1864, 	Lekshmi Ni'Ja, 
P.O.PLthiperiyire, 
Peighat, 	Pin—€7 	'733. 

6,Parasurenafl 
. 	/o P.Gopai Pillai, 

Rétited., Driver 	'B', 
. 	 1.' 

S.No.P 306?, 	aesJHth. 
Rayappan Street, 	P.3. 
Thabhamengalam, 	laighat- 

678 102. 

C. Narcyanen, 
/o A,C.henc4u, 	Retird., 

468 6 	Driver 	'Al 	S.No.P 	?4'1, 
'Lèela NivRs 	P.O. 
Pudupperiyaram, 
Palghat-678 733. 

.IK,Raghavafl, 
/o M.Krishnafl, 

469., 	Retired., Driver 	'A' 
Spi. 	S..No. 	P 2400, 
fiullarithodi House, 
KarimgOde, 	P.O. 
(Kotteyi, 	Pa1ghat-67 	572). 

PK.Sivasaflkar8fl, 
47f• 	s 	 neng  Retired., 

I P e O.., 
64 

t\SChidtifr3VII 

47 .. 
Lalipet 	P.C.. 

Tarni). 	Nedi, 
Pir,-639'105. 	 . 	••, 	APPLICANTS 

...Contd.1 
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T.R.Unnikrishflefl Nambiar, 

472 ' S/o Reman Nembiar, Retired,, 
1B'm Guerd 	5.N..9791, 

Abhilsh, Ravipuram , 
Kochi-1I 

K.V.Sarasuethi Ammay 

473 U/a Late K.Balakrishna Menon, 
Retired.., Driver, 
S•No,P 3512, 	Kallazhi House, 
Pudassery t 	Cheruthuruth'.. 

A,Kunhikrisn8n 
 ,No 0 464 to 474 	a r e 

bf,plLcante 	in 0..65/93. 
S/a P.K.5ankaan Nsizp 
Retired., 	tAt 	Grada 	upyd, 

Jj!ie- 	P.01, S.Ns.9605, 	Krishna 
Paruthip'Jlli, 	Palqhat 

475. Atarirnuthu, 
s/u f1.r.gamuthu 	Naiki., 
9etired1 	1 A 1 	Spi., 
5,NOe. 	P 	3574, 	10, 
Dhanalakshmi I1la, 
Kumaran Street, 
Kavungal Pa3ayarn, 	oc1o.-3. 

476 M,Natesan, 
5/a  Iluthusamy Gounder 
Retired, 
	

Driver 	' 
S,N.. 	P 4369, 	P.C. 	1612, 
I,C.Poltce Quarters, 
Dhaflcjdndhiri 
Pondicherry, 

477. G.Kjbdul Sathat, 
51° G.Khader Badsha Sahib, 
Retired Guard 	P' 	Spi. 
S.Ns. 11786, 17 Syed 

Fort, Jelal Khan Street, 
Salem, 	Pin 636 001. 

4718 R.Ramasamy, 
5/uChirmakesavan, Retired., 
Driver 	I' 	S.No. 	J/rl 1297, 
176, Mend,aps Veethi, 
Erode-1f 

479. rLlbrahim Khan, 
5/c E.1ohamed Khan, 
Retir'd. 	Driver 
S.N.. P 3028, 	L 249, 
Shamshad MaflZ.i, 	Perear Near, 
Erode—I. ,•. APPL1CNTS 

.,. 	on 	.1— 



C 

4flO. L.Marud8ppan 
S/o L:kshrnanen, R.etired.. 
Diese1hunter Se No.V5, 
93, ThirU V.K.Street, 
Kollampaleyam', Ercde-2. 

481, C.David, 4/fj D.Gabr.iel, 
Retired., Driver tAI grade, 
S.No. P22.9, 223, 
Sesthri Nagar, Sadan 
Palayem Road, Erode-2. 

C.ubrananien, 
S/o A Ciiinrrepperi, 
Retired., Guard 'h', 
Spi., S.No, 12327, Plot 31. 
16th Averue, 0an6 N3921', 
Ambathur, Madra-600 05. 

C.Aroklasamy, 
5/0 P.Chinnap'pari,Retird., 
Drjv3r 'A' 5,Nc. P 295 
D.No.77, New Street, 
Eroe-1. 

484, K.Palaniappari, 
S/e Kaappa Gjunde.r, 
Retired., Driver 'A', 
S.Nr. P 7882. 
Aleva Gounder Kdu, 
Manienr, Salem-lU. 

45, C.Rengasamy, 
S/a R,Chinnesamy Nai, 
Retired., Driver A' Spi, 
S.N. p 28319 32, 
.Gho6sethcttam, Udümalpet, 
Pir,-642 126. 

486. S.Abdul Kareem, 
S,/o Shaik Jamaludeen, 
Retired., Driver 'A' Spi. 
S,No. p 28151 30 Burrah 
SahileS reet, Mount Road, 

487.fFc 16 o,vinU, 
b 	I{raynh&rny Naldu, 

(!Rti* 	Drvi\'A' Spl. 
j 	No. 't4 ) LNnrt1 St:'e3t, 

b a ko r. am, 

488. ej rab , 

/~...eK.Anthonysem, 
Retired., Dtjjer 'E3' 	

y 
, 

S.No. p 31051 U.No.6 
Sasthri. Nagar; Pillayar Koil 
Street, Erode. 

1,No,475 to 487 are 
applicants in 0.1.66/93. 

.... APPLICNTS. 
, ..Cntd.!-. 
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8O 
W'r, jse IcSjngoden, 
Retired., Driver fAt Spi. 
S.No, P 68261  
Maligei Natesen Stores, 
N3dar Iviedu, PoonthL'rai Road, 
Erode, 

A.yalakshmi, 
tii,'o Late P.AngamuthU, 
Retired. Drivef 'T4', 
S.No.P 2904, Nc'.27, 
Pilliyar Koil Strert, 
Sangliandapuram, 
Tiruohireppalli. 

G.Philefldam, 
U/o Late T.Govind31l, FitPc1.. 
Driver tAl Spi., 	0r 4651  
No v 74, U andikatinthOttam, 
Kol]ampal8yam, Eicoe-2. 

492.1 R..Jaya, w/o Late V. 
Remalinijarn, Retired., 
Driver 'h  Spi., 
5.N. P 3789, ED 2 
'H' Type, Railway Colony, 
Erode. 

493, Dhanalakshmi, 
U/n Lpt S,K.S&VAp1<5E.", 
Retired., Driver 'A', 
Spi. S.No.P 2895, 
ED 352 8, Railway Colony P.C., 
Erode. 

Parvathi Sakthivel, 
U/o Late M. SakthiVel, Retired., 
Diesel Assistantp  
S,No. D/1 648 2  422 H 
Railway Colony, Erode, 

Nallammal, 
\i/o Late C.TholasiapPafl, 
Retired., Driver tCt, 
S.No. P 6579, 29, 
Kumaran Street, 
Kollampalayam, Erode, 

K,Lakshrni, 
U/n Late K.Raja, Rtirec, 
Driver 'C', S.No. V 22, 
212 F Railway Colony, 
Erode. 

.. APPLiCNTS. 
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497. Sampoornam, 
W/o Late P.Arumughern, 
Retired,, Driver 	', 

J'/M 818 0  
ED 194 D, Railway Colony, 
Erode, 

498, S.Geeja Bal 
W'/o Late M.anesan, 
Driver IAI Spi., 
S.No. P 289411 D.N.16, 
Lenin Street Church Neri, 
Railway Colony P.O., 
Erode, 

499, 	Pappa, 	 1Nri.488 to 499 are. 
W/. Late K.Kt1shne, 	 pLc&nt in 0.14.67/93. Retired., Driver 

S,No, p 
Mooppanar Street, 
Old Süremangal.rn, 
S-lern-636 005. 

P.M.Rfokia3emy, 
S/c R.Muthu, Reti'-ocl,, 
Driver I.4t Spl,, 
S.,No, p 1718, No.752, 
5th Main, 8th Cross, 
f1•..C..Layoui, VijayaneQar, 
Bangelore-40, 

N.1areppa Dasery, 
S/c Nar'en Dasary, 
fetired., Driver tBI, 

P0831, V3/48, 
Peria ic'agampatti, 
Vie., Danishpet R.S., 
0maur T.K., Salem District, 

502, Pushpavelli, 
H 	 W/o Late U.R.Veiurnv Retired, 

Diesel Assistant, 
S.No. J/M 12421  D.No.64, 
Vavooce Street, 
Kollampalayem, Erode---2.- 

o 

V  50 	
ire d., 

S.No. 15212, 
1/9dSEolony, 
New Feirlends, 

/ Salem-636 016. 	 ,:,. MLICANTS 
..Contd../—. 
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5 0.5 	A.Krishneswamy Naidu, 
S/6 N.rurrienatha Naldu, 
Re-.i'red., 6pl. Grade Guard, 
S.No.14310, Kandampathy Pt'tt, 
Salem-636 005. 

506 	P.K.Sulschena, 
W/o K.(1.Pa7Lamesusran, 
Retired., Driver IC', 
S,No.P 4800, ED 397 B, 
Railuy Colony P.O., 
Era de-2, 

 

 

509 

513 

51: 

PJ.R amen, 
S/s A..Paththorane Iyer, 
Retired., Guard 'B', 
S,Ns.15243, DhsnalakshmL llrn, 
Upstairs, Near Temple 
Subramanie Near, Seler'i-S, 

K.S .Georg, 
5/0 K.Simpson, Retired., 
Passenger Guard, 
S.No.13413. Plot No.42. 

Nu.157 A, 
Th5.ruv8kav&r:danur, 
Selem-.636 005. 

R , Venkate WarBrn, 
.5/o N.RemHrdrth€rlI, Reirud, 
Guard 'A', SNo. 15850. 
5/137, ATi1dhk 	N 
Jagir'Pmmapaleyam P.O., 
Salem-E, 

C.Fongia Gounder, 
Vo Chinr,appa Gounder, 
Retired., L.cc Shunter, 
S.s. P 4374, Peria 1ottur, 
Jagir Ammapalayam P.O., 
Salem-2. 

K.S .Somasundaram, 
S/0 K.K.Subhs Rathinam Iyer, 
Retired Uuard '' Spi, 
S.N.,6711, No.751  
'Jinayakar Koil 3rd Street, 
Floolapalayem, Erode-2. 

Oulis, W/o Late S.Baggyeamy, 
Retired. Driver IA S1.. 

3261, 3/1 South UIkdEm)  
Coimbatore, 

K.Kandasarny, S/c Kan!pparnar, 
Retired., 'ssistant Guard, 
5No,161C301  Odaikirathuputhur, 
Ramedevam P.O., Remadevan Viilage, 
via, Kandanpa1aysn, Nemakkel Taluk, 
Salem District. S...,' PPLICANTS 

.Contd./- 

I 



.. 	65 

 S.Koselai Chandra, 
U/c, T.S,Suominathan (it), 
Retired.,Guard. 'F' 
S.No.7619, 	ED 	353 P, 
Rai1uy Colony P.O., 
Erode-2. 

 P.Alamelu, 
U/c, 	Late rl.Palantappan, 
Re 4 ired., 	Driver 	IP.t 
Spi. 	S.No,P 2893 9 	8 1B 
JeevaNcçr 	Rengompea'arr 
Erode—. 

 C.V.Narayanan, 
5jo C.V.Krishnan, 	Retired., 
Guard 	IAt 	S.No.3283 1  
Ilythri, 	South 3azar, 
Payyenrur. 

517. Sint. R.K.Parvthi, 
W/o Late K.S.Rangasat' 
Retired., Guard 1i  Sri., 
.S,No. EA 1124, E.iayo 
Subremanici N&ger, Salem.  

51. V.Regupathy, 	 1 . 
S/c S.V8jiravel, Retired., 
Driver F. Spi,, C14 
Kannan Nagar, V.0.C.Nagar 
Post, Thhjavijr-613 007. 

R.1ahabookhan, 
S/c A,Rahimankhan, Recire'L, 
Driver IX I  Spi., 
S,No,P 30531  No.82, 
Rengañagar, Suramangalam, 
Sa1ern-5 

1.Chinnu, S/c M.flechery, 
Retired., Driver 'Iv, 
S.No, P 2815, D..No.2C, 
6th Dharrna Nagar, 
Surernartgalarn, Selem-5. 

11 No.500 to 517 are 
ppiicnts in 0.A.66/93 

A.Ab14h4 
s/of 

H4rtitJys 
Sur\& a 	, a rn/ 

- 	 5. 

ANG 
 

5/a Khade 	1iden, Retired., 
Driver 'A', S.No.P 215, 
32 Nehru Street, Old 
Suramanoalam, Se1eni-65 J05. 	 ••,,PPLIC T 

..ACOfltd. - 
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M.Ramasamy, 
&/D munusemy Retired., 
Shnter(Loco5, S4N..PTJ 10196, 
D.o.122, Ieryar 5taet- Old 
Su1ramengalarn Salem-5. 

K./Paleni, S/n Kolendai, 
Retired., L.co Shunter, 
SNo,P 5256, 5/89 
Anna Nagar, Jagir Arnmapaleyam1  
P1.0., Salem-636 307. 

K. Govindasany, 
SI/o Kendasamy Ncker, 
Retired., Loco Shur.er, 
?6t, S,No,P 9477 
D.N..21, Dhermanar 
3rd Street, Salem-5. 

(.Ramekrishnn, S/c PKuppa, 
Retired., Driver 'Al Sri., 

Nb,P 2764, /i/85, 
Lakshumni 111am, Jgir 
mrnapaleyam P.O., 	1e-26 

fN,Annarnali, s/o F 1'jthu, 
Retired., Driver A 
S.No. p 5192, 1.Nc.h/4, 

,'Pariyat Street, 0ld 
Suremancjelarr :  Salem-5. 

Periannan S., 
5/0  S:er3ryan, 
First. Fireman, S.No.P 745, 
15,a±.amnan £trii.1  

Solam 1'allam, Salem-5 

 

 

 

 

527 

528. 

529.1 

 

11.Chellakannu, 
riunusarny, Retired., 

Loco Shunter 
S.No,P 7946, 6 39;  bac'k of 
the Ram Thecite, 
5uramnqalam, 
Salem-5, 

P,Subramani, 
SIO Pleni Gounder, Retired., 
Lobp,t51iunter tBt 
SJb, P 7455, Pill6t Street, 
Solampallem, Salem-5. 

M.Arumugam 5/. Marappe Goiide, 
Retired., 1hunter 161, 
S.No. p 8078, A/65 Keel Stroet, 
Ariyagoundr Patti, 
Suremançjaiam P.O., a1en-5. 

••• PPLICANTS 
. ,Contd./- 
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P.Jegenathan 	 S .  

532 	5/o R,D..Ponniya, Retired 
Driver 'A', S.No,5551, 
D.No.50, Muniappan 5tre6t, 
Kichipa].,eyem P.O., 
Selem-5, 

A.Perumal, 

533 	5/0 B,Hanuman, Retired, 
Loco Shunter 
S,N., P 8079, 131 A, 
R9iiwy Colony, "Olao  
Salem-S. 

R .Amrrasi, 
5/c K.Raman, RetiTc., 
Driver 'A' Spi. 
S.No. .PTJ 10057, D.No.61, 
A Masque Street, 
OldSuramanqalarn, Sa1er 
Pin...636 C05. 

V. Kandasuamy, 
535, 	S/c Vellalys Gounder,  

Reti"ed., Asstt. Uusrd;  
5.No.7246, Thir!Jmaga!Sret, 
D.No.13?, Bcdinaick3fl Pitt, 
Salem-S. 

Yesoda, 
536, 	W/a LaCE T.S.Srjpjvepr, 

Retired.Driver 'A' Spi. 
S.No, P ie46, 10 Nehru Street. 
Old Suranangei.irn, Saicm. 

Janaki 7hailammal,. 
537 	W/o Late A Arjunsn, Retired., 

Driver 'B',S,No.P 3060, 
4/248 A, 6harathi Nager, 
Jagir Ammspalayam P.O., 
Salem-2, 

P.V.Pachamuthu, 
538. 	S/c P.Velusemy)  Rtired., 

Guard 'Al Spi., S.N..1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 
Eride-2, 

1'Jr.5-18 to 537 are 
applicants in 0.&. 
No.69/93. 

sly, Retired, 
1., 
36, 
AlaapLr3m, 

sacy Retired., 
1.., LWo. P 3052, 
lind Cross Street, 
ffl, Ambetho3r,. 

.fladras-53. ... APPLICANTS 
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R.Thirurnalal, 

541. 	Represented by Lckanayaki 
as Guard len, 
S/o R.Rengasamy Naidu 
Retired., Driver 'A' LPIO 
5.Ns. p 28641  2 A North 
Vellalal 5treet, 
Pandamarigalam, Woriver, 
T.ruchy-620 003. 

M.Anthonv, 	 V 

5424, 	L,fiR1-haiaimutP-ui 	 V 

Retired., Driver 'A 	 V 

Spi. 5.No.3030, Nu r I p 
 

Netaji Road, Iiarapaiarr, 
Erode-2, 

S.avarinayagarn D, 	 1 o,E3S to 543 are applicants 
5/n Arokiani.Recired. 0 	in UA.Nu,70/93. 
Assistant Guard, 
SNr. 7122 2  West 
flarianathapurarn, 
Dindigal-6. 

V.Achuthari Nair, 
5/ P.Narayenan Nair, 

544. 	Retired Guard 'A' 5pecial, 
5.No.7628;  5/1584 tAnugr9h', 
Pssokepuram, Caliit-673 1I1. 

T,KunMrsnpn. 
5/. Narayenan Nambiar, 

545.1 Retired., Guard 
S,N.16302, 'Kuttiyil'House, 
P,0.fleladj-673 522. 

H M.Viswanthai, 

t 

546L 

5/a, K.Belakrishnen Nair, 
Retired., Guard tA  Spi. 
S,No.151641  H.No,1/4599, 
Aswathj East Nadakavu, 

Cal icut-6, 

T.P..Padrnanabhan Nair, 
54701 	5/0 T.V.Appu Nair, Retired.., 

Guard 'A', S.Nc.19' 
Usha ilaiSdIr, P.O.Mankavu, 
Caljcut-673 007. 

K. Krishnankutty Nair, V 

54J S/c Unnichathan Nair, 
Retired,, Guard '8

N  S...1502, 'Jadakkeyii Hcuz, 

v.  

P.O. .I.EeKunrmarci1irrn, 
Cal icut. PPL.ICA1TS 

S sVCOfltda/.•• 

I 
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19 
V.Rehaven Nair, 
S / C. Gviridsn Nair, '' 	
Retired., Brekesman, 
5.Nc3024, Raghcve Nives, 
ChiramenQelam, P.O.Neziuve, 
Perappenangadi, Ilaleber. 

U. K. Bhe skar an, 
5/c U.K.'Jclu, Recired,, 

55f, 	Guerd '' Spi,, 5.NO.'62', 
Urpekendy House, P.CTflj 

—E'6 3(2. 

K.C.G"vindeh Nair, 
S/s:C.Reman Nair, RetrL.d.. 
Driver 181 

F S.9.7186, 
Edavath House, 
P. O,Tha1ku1athur, 
Calicjjt - 673 317. 

K,fhendukutty, 
Sb K.Cnekku Retired,. 
Asst.Cuaid, 
Koyimek2ndy Hcuac, 
P.O,Eigthur, Ce1ILU.- 

673 •u;:. 

r.suhrr,ien, 
553 	S/c P.Fudan, Retrei., 

Gu8rd 'A' S,N., GP 68B, 
1'ienian 
Near uJ8tEt Tenk,. 
P.O.Pulhiyia, 

673 C04. 

K,K,Parerneswaran Nair, 
554. 	5/0 P. K. Ejweren Ncr, 

Retiree., Brakesman, 
S.Nn.146(, Kulanga'a, 
P.O.Lakkidi, Pelgh. 

re2t, 

A.Achuthen, 	 S1.No,544 to 555 are 
S/c N.Koudan Neirz, 	 applicants in OJ.71/93, 
Retired,, Guard '.. , 
S.Nc. V 1441, Srevelsac, 

Peghet - 
67$ 613. 

I 1./?_ateCc,S.1emcn, Rocireri., 
Frenen, 	r819. 
D.4J.37 

Nell. r C 
Erode-5.38 (309, 	 ••, APPLICANTS. 

..iCOntd.i;.APPLICATS 

f. 
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K.theppen, 
S/c Kelieppa Gounder, 

557. 	Retired Shunter 'B', 
S.No,P 6453t  D.No,110 
Rrup'u tieles near, 
peipess Road, 
Poondürei Road, 
E:oie-2. 

M.Zulekhabi, 
U,'. Late 5.KSyd Anne, 

558, 	Retired., Driver 'B' 
S,No.PIJ •1012E, L.268, 
Periyér Nacjar, Hc .inc 
Erocle-636 OUt 

S. runecia1arn, 
55g. 	S/c 	.Suie PLus!, 

I 	Retired,, Guard 141 

Spi. S.No.8995 0  D.Nc,Y7, 
New Street Lne, 
Trchirepelly, c.,-€:o OU. 

N,P.IeIjve1u, 

560 	s,'.:.'c.snnsey, Reti.',, 
Driver TBt  Sa  Nc,V/17 
Ntch1pa1eyem, L.Puthur(P.O:,  
Ercde-638 002, 

C. 7asup ethy, 

561 	s/o T,Chinneaamy Desikei, 
Retired., Guard 
S.No.12152, 73, Kosemads Stre2t, 
Tiruvannemelei P.u., 
T irüvannamalei, NJ.District, 
Pjn-606 601. 

ti.H.Abdulrahimen, 
562' 	5/, tiahamrneci HUss8in, 

Retired., Driver 
S,No,P 2294, tienriarkulsrn, 
Near Indien Ovsc Bank, 
Tiruchireppelly-620 020. 

K. Natchirnuthu, 
563. 	5/0 Keruppen, Retired,, 

Fssistent Guard, 
S.No.7118, Perlasamy Hou6e, 
Paletiepuram, Five Reoá, 
Karur, Tiruchy Dist. 

ti.V.Peulrej, 
5/0 1'l.Vedheneyajem, 

564 	

Guard 'B', (Retired), 
S.No.13856, Arul 111am, 
117, Cauvery Nasr; 
Kulitelci, Tiruchy-339104. RPPL1CP.TS 

t 
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K.fl.Devanathar, 

S /0 P.fleenakshisunderem, 
Retired., Guard 'A' Spi., 
S.No.10438, No.222, 
Lenin Street, Railway Ccloriy 
P.O., Erodo-2. 

.John 
5/0 A.weminathe P11121,  
fletired., Cuerd ¶ipl., 
S.No.14326, No.25, 

kj 5th CrDss, Parmasipr 
Le.lgudl,THcny Disti.,t 

pin-621 6'). 

V,Sr inivasen, 
S/o R.Vsnkatreme lyci. 
Retired Guarc' 'A' Spi. 
S.No,9456, No,18, 
Dr.Ambedkar Road, 
Bhuvaneswari NaqEr, 
Cainibetore. 

\J.Elarirnuthu, 
568. 	S/o Venkatticna1arn T. 7  

Retirod, D.civer SE', 
S.NP £'4G9, Kalilkadu, 
Omalur Pest, Salem District. 

E.Periesamy, S/o E113ppErl 
561 	Retired,, Asst, GLtrd. 

S.No.7545, Avinshi, 
Coimbetore District. 

Sl,No4 556 to 570 are 
applicants in 0J.72/3. 

K.Ragothama Ra., 
570, 	S/o <.Kupu Reo, Retired., 

Guard 'Pt', S.No.10694, 
P1st No.8G, Flat No.93, 
Kalyan Neqer, Sanjivafleddy 
Neger P.O., Hyderabad-500 038. 

K.0 .Moh art, 
571. 	/o P.K.Varatharejalu, 

Retired,, Driver 'A Spi. 
S.No.PTJ 10372, 19/8 0  
Mariammankil Street, 

aipm, Pi.n-636 005. 

F 	iessl 
Cc 

L 	V.5/A 
\Z 

R,rniAurugasan Retitod., 

aStret,O1dSurarnanga1am, 
Salem-5, 

raj, 
nickam, Retire, 
s1stapt, 
ammonkoil 51.et, 
005, 
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K. H.Rahima, 
W/. Late C.Nagasundere, 

	

574. 	Retited Diesel Assistant 
S,No.J/t1 497, 30, Nehru'trcet, 
Old Sjramanalam, Salem-5. 

K'ishriemme1, 
W:/, Lat6 Knr,than, 
Retired., .ssistant r',uard, 
5.No.605, D• No,51  flaleth 

I Street, Old Suranençalt!I, 
Salem-5. 

Cateerene, 

	

571. 	Wjo Late D.K.Pote, 
Retired., Driver ipt, 

Spe1a1, S,No.P 1796, 
130 Fnthoniepuram, 
Suremangelarn, &alcm. 

N. ("spalasamy, 
5/e tJarsyresamy R2ju1 

	

5'17 	Retired., Guard. 
SNo.1300E, HG 338 F. 
Hnisin6 Unit, Annaaq', 
Trichy-620 015. 

p 

578 

579 , 

N,Kuppn 
S/c Narcyana Naiket, 
Retired,, Firemen, 
S.No,P 9429,  
Sivethpurem P.O., 
Salem, Pin.6336 3C10 

65vindamre1 
I/o Late K.hrumugarn, 
Retired., II Firernrn, 
S.No. PTJ 17449, 
Ammapalayam, Salem. 

51,N..571 to 579 are 
applicants in 0J.73/93 

580.: 

vrarayee Fmmal, 
W:/o  Late R.Thangamuthu, 
Retired., Driver t8t Grade, 
S.No, P 9437, 60 Z, 33A, 
S,K.C.Rdad, Erode-638 coo, 

Kousle, 

58 	
J/n Late C,Ponnusemy, 
Retired., Guard 
Spi. S,No,15313, 30, 
LIC Négar, 11.fiePelayam 
Erode-2. 

,1PPLICNT5. 



E.Ramen, 5/0 E.Ser.j 
- 	Retired., Oriver 110 

.52. 	5,No. p 4242 0  Edethottathil 
House, P.OeKadalundi N895r8m;  
Malapurem Distiict, 
Pin-676 312, Kerale. 

K.Raman,S/. Chnu, 
53, 	Retired., •First Fireman, 

S.No. p 7147, Vakeeri 
ileethal House, P.0-, 
Pelath, (via)Kakkodj, 
Pi - 613 611, 

Lath Cii,K.6adLachc1arn, 

Cid Nidamengeia, 	 Zil.No.580 to 584 are 
Nidemangelam po. 	 applicants in O.A.74/93. 

L.Vasudevai Nair, 
5/. N.Gopelan NE1r, Ret1r1, 
G'ard 'I, S,rJn,7519 
5oheleyam', C/c Stet3n 

.i'1ater, Vaniyamalari P.f1, 
Ma18uram Distri't, 
Ptn - 679 339. 

S 	[1.Kutty Malu, 

58 	
Sb Lrte r.R.Senkaran, 6. 	Retired., Drivoi., 
5No,5707, Iladathil HOUSE, 
Erem'!1lth1m V'j8., P.O. 
F'rakinar, Kozhikode, 
Pin 	028 (Staff 	171 

11.5chuthari Nair, 
5&7. 

	

	.5/. M.Krishnen Nair, 
R?tied., Guard 
Kariyatkuni House, 
Narakode, P.0.Keezhariyoor, 
Kozhikode - 673 324. 

.. 	K.N.eankunni Menon, 	 S1.No.585 to 588 are 
5. 	S/c V.Madhava Menon 	 apjl.icants in O.Ii.75/93. 

Retired., Driver 
S,N. 6966, Rohini3iher, 
..r6hitipadi, Pin-676 .10 )  

ppanatadi, Nalepurem 
JI- 

District. 

J(P.ittappçu, S . 	 - 

58 (. 	5/4P erier, Retired., 
Firêmh tAt,  5LN.P 61177p 

0 	igeith }-fu  s a, 
* P.0.14riyl'1u, 

I... PPLICANT5. 
• 



I
t.K.Velayudhen, 
etired.,Shunter/L,HTh, 

• iuzhithot.tu 	Perernbi, 
• East of Cemethari Ioad, 

Cchin 

P.M.Kumeran, 
Retired., Driver, 

r Southern Railway, 
PUzhakkBl House s  
fludeppalore,(Vie) 

L 
lathure,.Palghat District.. 

m.Moses, 
R,t1rer 	'.(" 	Gra1ü/G''d/L'LN, 
(1athai College, 
mfl!nffleth 	\!ayel, 

.1  Pettath3tlam, 	Quiloit. 

- 	•. U,Arjunan, 
Retiro,, Driver 	tB/QLN 

594k Karmaleyct, 
Pattathéflam, 	Quilon. 

51.o.591 & 592 are applicants 
in tJ.A,7/93. 

Sl.No.593 to 595 are 
appliàants in O.F,78/3. 

P.1ercita 
WIo Late hri Dominic Sebastian, 
Retired.)  Drivei  
Pathan Par amba, 
Near Transprrt Office, 
Quilonç 

N. K. Cane safl, 
S/ N.N.Krishnemoorthy, 
29, RamanujernStreet, 
Klls1kUZhi, Tric;y2C, 
Retired Guar/SpéCia1 Gra, 
Southern Railway. 

N.N.S.ThBngafrQaSem, 

59 • 	S/o Nichel, 2 
First Street, 
nnai Nagar, 11ailigaiPUr8Tfl 

Trichy-1., Retired tJriviT ' 
Grade, Southern R8ilwy. 

F;I.Vincent, 
S/o F.J,Frnbrwse, 
27, Ponnt.hottarn, 
Kems Town, Trichy, 
Retired Guard/'Special b Grade, 

ySuthern Railway. APPLICANTS. 

f 



S 

r 

V,Subramanian 
59 	5/a  E."enkatraman, 

21, Thondarnan Colony, 
Met3r Factory Road, 
K.K.Naar Post, 
Trichy-21. Retired 
Passenger Guard, 
.Railway. 

.fntony, 
S/c, Sovriniuthu Piliai, 
419  Mlliy2puran1, 
Main R.ad, Trichy-1. 
Retired., Shunter tSt C:ce 
Southern Railway. 

R.Gopalan, 
D.Rarnacharidrar.3 

125, (9riemm&r Koi]. Siet, 
Pcnmalipatty, 1old.3n Roe,' 
Trichy-4. Retired. 
Passenger Guard, Southrri 
Railway. 

1.K.Srinivasan, 

662 	/o T.V.Krishnsrny, 
1311  East Chittra Street, 
Srir'rigsm P.o., Trichy, 
Retired' Gu.6d/S F. ecie1 
Grade, Southern Railway. 

R,.iagarsamy, 
s/o Rengasamv Naidu, 
328/B, Railway Coio1iy, 
Trichy-20, Retired L.co 
Shunter tBt  Grade, 
Southern Railway 
(Trichy. Division.). 

M.Issac Chellih, 
s/a S.flanuel (late), 
Reti'ed '' Giede Guard, 
Southern Railway, 19, 
Keela Kssa Street, 
Beemanagar,Trichy—l. 

5..I1.Kasim, 
S/a Sheik masthan, 

!BJ42_E, Innamthar 
Post, 

/ç' THcti1& Retired Drive:', 
&ad%uthern R3.1wy. 

U 
undE!arnS/o Na'e pill3, 
GenEriJ Bzaar&tret, 

Trichy-17 9  
RetirefiD,i4ver!e G..ade,. 

... APPLICANTS 
S ,Contd./— 

 



... APPLICANTS. 

c. 
'.1 16 .. 

E.Abdul Razak, 

607 	iiohnied Esuff, 
55, Iloolakollei Street, 
Tenrvjr Poet, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I I.Innsimuthu, 
6t18. Sb Inr,simuthu, 

Kalkothenrjr tJillcQe, 
I Purothavkudj Post.-621 3J 

Ilnga KLchi, Trichy  
Retired Driver1 B Uredr,, 
SsuthernRei1iay. 

S,Ruben Gregory, 
S/c O.T,.SunderajPilI.4  
5/A, Conv3nt Riad, 
Contonement, Trichv.-i 
Retired Guard/SpecI Gracfe 
Southern Iailway.  

f1.Kareem Baig, 
S/a V..Plunveer Beiq, 
Np.13, t'srIsi3neT' tiEt 
Ktjapet, Trichy-1, 
Retired Guard/A Grade, 
southern Railway. 

cJ.Antohisamy, 
S/a S.Doraisarjil Pfl.li, 
7_B:, 1st Street, 

Tichy-1. etired Driver, 
B Grade, Southern Railway. 

T.R.Ethjrajen, 
61.2. 	S/rn Thiruvengedathan, 

53, North ChithreStreet, 
Srirerigam, Trichy-15, 
Retired Passenger Guard, 
SouthetnRajlwa,. 

K.A.Raghavasinihan, 
K13 	5/a  C.Arinthacharier, 

1, South Devi Street, 
Ranganegar,Srirangem, 
Trichy-6, Retired Guard! 
A Grade, Southern Reilway. 

614. 
S,I'lurugesan, 
S/o K.Subramnian, 
Plot No.E, Thaimarievai Strest, 
Xyyappa Nager, Trichy-21'. 
Retired Passenger Guard,. 
S..'jthern Railway. 

y 



C 	 7? 

R,Viswenathan, 
Sf. N.R.Redhekrishnen, 

61 5. 	Sa3tha Street, 

sk 	Balaji Nives, Ayyappe isar, 
Triciy-.21., Retired Guard! 
Speciai Grade, Southern 
Railway. 

Gerald Edwerd Rodriq:jes, 
61 	Sle Geiald t:duprd, 

24,/A Ardhi Bhegwri StrecL, 
Tondral Nagar, 
K.K.NEIc& :ost, 
Trichy-.21. 

R.Rengasamy, 

617. 	Ramesamy Kavander, 
62 7  Railway Colony, 
Bells Ground, 
Trichy-1., Retred, 
Shunter B CredO, 
Southern Railusy. 

P.Raman, S/o Pitchei, 
118, Priq Melouperal, 
Trichy-.1. Retired.,  
Fireman/A Gratie, 
Southern Railway. 

C.Sethuraman, 
M. 8/o Gopalsarny Jaiciu, 

Crawfoi Rilwey Ci'ny, 
Trichy-201  Retired 
Driver/ Grade, Sott4herr 
Railway. 

S .Thangaraj, 
s/.. M.Sebastian, 

6206
1 5/24, Thirunagar, 

P.imalai, Trichy-4. 
Retired. Shunt. er/i3 Graoe, 
Southern Railway. 

D,Devadoss lfred, 
.s/o P..P.Devasirvatham P11191, 
137, [luthuraja Street, 
Mudeliar Chatrem, Trichy-'i. 

Led Guard/Passenger,. 
Railuay. 

V c 

W 	 ;isar 
t) 

\ 	
Railw,yi 

:y 4AG MO' 

621. 

Neidu, 
1than'ant Culny, 

uJam, Trichv-1. 
r1er, Southern 
,1 ... APPLI 

, 	
CNTS 

Contd./- 

I 

-. 



. 78 .. 

S. Krishnan, 
s10 T.E.Sarangapafli Naidu, 

623. 	61 t-r.vethi Ammen Koii. Street, 
Srirangam, Trichy-6, 
Reti'ed Guard/ 	peciai Grade, 
Southern Railway. 

T,V.Naganathfl, 

24 	
136 9  North Chithirai. 

° St:eet Sriangam, 
T"ichy-6 Retired, 
Guard/A 2pecial Grade 
Southern Railway. 

R.NarayanaSamy, 

625. 1 187, Chitrei Street, 
Sr'.rangam, Trichy-6 
Retired Guard/s Gride, 
Southern 9ailiay. 

626. 

627 . 

63O 

K.N.Subramaflien, 
North Chithirai 5ree 
Srirangarn, Trichy-f 
Retired Guw'd/ G':ade. 
Southern Railway. 

L,M.RengenahE1fl, 
S/c T,L6chumaflaT1 
719  Kandi Street,' 
Srirarigain, richy- . 
Retired Guard/B Grade, 
5r2uthrrr Railway. 

S.R 1Y'emunachari, 
S/ T.RengasUaTiiy i-athac--t-, 
3, Uest Uttra Street, 

Srirangem, Trichy-61  
Retired Guard/A grade, 
oti,in Railway. 

S. \Jeer app an, 
s/o G.Soundarara Pillel, 
143, Main Road, 
Sangiliendapuram, 
Trichy-1. Retired Driver/ 
A Special, Southern Raiiwy. 

A.M.Jciseph, S/D A.Ambrse, 
Nn,18, P0ttakara Street, 
Palakkarai, Trichy-1. 
Retired Guard/A 
Southern Railway. 

S.A.Ptdaikelasamy, 
53 , 	S/o S,Arul Pi.11ai, 

26 9  Sekkedi Street; 
Palakkarai, Trichy-1. 
Retired Guard/B, 
Southern Railway. 

PPLICNTS. 



S 

••-! 	 ?!"J

71) & 	- 
632 No.481 Palayekavil Street, 

• Palakkaraj, Trichy 
Retired Spëcji 
Southern Railway. 

C.nt io nyeaniy, 
633.0 5/. P.i,Chjnniah Udayer, 

15, 	Sugados 	Mand 	Street, 
Bau Road, Trlchy-2, 

D'.SyeI 	Jaf'fer, 

£34 
'SJm  Syid Ahomod,. 
6, 	North Swarikara 	tre't, 
Near Babu 
Tricthy-B, Retired T)rive.r/ 
A, Southern Railway. 

V.Periyasarny, 
S/c G.Veithialing1ii, 
32,< Kazapettal Lir, 
Bl3zaar'Street, 
Trichy-1,et1rai Guer; 
A, 	Southern Rail'ay, 

V.Alagirjswamy, 
636, S/o 	N.StVee'eEwem.l 	Naid!j1  

8, Doctor 	Issec Lane, 
Sangiliepdpuram, 
Trichy-1, ketirso Gcds 
Guard, Southerr Railty. 

S.Abdul Subhan, 
637 S/c Shk 8ahj. 

38, Sathyamoorthy Street, 
S e n t ha f nee r Pu r am, 
Trichy-4. 	Retired Guard 
A Grade, Southern Railway. 

H.Ammer Basha, 
Sir i1d.Hass81, 	23-1%, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy_1, Retired Driver/ 
A., Southern Railway. 

anapal, 
/.Durairaju Chettiar, 

96' Jiapettai Main Road 
r1. Retired Guar/A, 
OU i Railway. 

in Lo'h, 
color1',, 

rcj$t House Road, 
loli Gate, 

hy-20, Retired Drlver/ 
, Southern Railway. 

V 



Pi.Ramu, 
S/o Appavu Karukachi, 
69, New Street, 
tikakedel, Contonement, 
Trichy.-1. Retired Driver,/ 
B. Southern Railway 

R. Kaliemnorthy, 
S/o K.Ramasemy, i 
Kannagi Street, 
SuVrame1iu'Durern, 
Trichy.-20., Retired 
Shuntirm Driver, 
Southern Ri1way. 

II ,Dsraisamy, 
S/3 V.FlaruthFIrnuthu. 
23-C, Anna Neer, 
Subremriiapuram, 
Trichy-20.7 Retired
Driver/, outh€n'n 2ti3wo;. 

R.Mazharul Haq, 
S/c S,htul Razck, 2, 
Syeda Ilohaineci RowtFe: St!6c:;, 
Bemcnaar, THohy-.1,, 
Retired Guard-A, Southern 
Railway. 

A.Pr;nthony LouI8, 
S/ri C.Axtk1osrj P11.3 
91, Keels •Pe.dayechi Street, 
Near Eda Street, 
Palakkarai, Trichy-1 
Retired GuarS,/A, Southern 
Railway. 

PaVenkatesan, 
5/0 C,Peruni]. Naidv, 
65, Highways Cclony, 
Subramaniapurpm, Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K,Ileenakshjsundaram, 
S/o fi.Kunrnrasamy Pillal, 
5.1, Annamalel Street; 
Erode, Retired Guard-A, 
Southern Railway, 

P.rputham, 5/. A.Petei.', 
47-B, Annen Illam, 
AzaNagar, 
Surarnéngalani Post 
Salem-5, Retired river/ 
M. Southern Railway 

r 
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'I 

K. Periasamy, 
S/a E.Kolandan, 23, 

649. 	voc Street, 
Kollarripalayam, 
Eride-638 002, 
Perlyar District, 
Retired Guard/k, 
Southern Railway. 

U, Palenisamy, 
5/. NVelu Paknadi, 

650 	10/92-1, NanjundpLren 
Poderiu', C.oimbatcre Disir:it 
Retired Gueid/A pl. 
Southern Railway. 

R • Ve nkatachal am, 

651 	S/uK,Ramasamy .cicyr. 
117—Al, Old Paqnu'r, 
RarnjeeNgar Post, 
TrIchy._9 Retirec 3hunt,ur.•. 
ri'Jer, cutherc RaL.iciy. 

S .Sosaimery, 

652 	S/o 6.Savariinuthu, 5/218, I1uthukijlam k'iIleqs, 
N.KE-ttupetti Post, 
Via. Rmiee Nagai, 
Trichy-9,. eitroJ L'ije:;/ 
, Southern Railway, 

A 	.R am a n a t h an, 

653. 	Pchaippa 1uda15 Str2at, 
Kumbak.nam, Thanjavur Diitrict 
Retired Guarl/A. Southern 
Railway. 

Kbdul iLeh, 
S/a Khader Shaw Routher 

654, 	32, Periyar Street, 
Subramniapuram, 
Trichy-20, Retired hunter/ 
B, S.uthern Railway. 

S.Gspalan, 
655. rinivasan, 

ay Quarters

lay 

 

Re 

6 + Isnm/hu t 

\ 	 Post, 

Tzristrict, Retired 
Fireman/B, Southern 
Railway. 



p.Jannathan, 
S / J 	•A.rikiyam, 	11/h, 

657. Savariarkoil Street, 
Woraiy'ir 	Post, 
Trichy-3 	Retired 
fireman/A, Southern Railway. 

S,bdUl Kéreem S8h.h, 
S/w Sheik Ahmed, 	73, 

658, 	CentaI Hazer, Tennur P't, 
Trichy-17, 	Retired,, 
Special 
Snutnern Railwa'. 

R,Soundarereiulu, 
S/o G,Rajamaflflar 	Nadu, 

659 	25, General 3azzai 
Tenriur Post, 	Tric'iy- 7  
Retired Gard/' Speu, 
Ssutherr. RailLc''. 

R.VairaperU1Tflal, 

660. 	Rarnasamy PiJ1ei 2  
28 7 	KrshnapuratP, 
f1iddle Street, 
Th.anjaVU 	Road, Trichy-I, 
Retirel Drivei/C, 
Scu'therr. Rilw3y. 

ILjvasubramafliafl, 
661.0 	S/a 	1 'flckT; 	Pii1.i?  

House N..20/C-17  
nna tJgar, 

SubramniapUram, 
Trichy-20, Retired Shunter/ 
B, Southern Railway. 

P,Pamanathafl, 
662 	S,'o K.Parthasarethi, 

.21/3, 	Poonnaiy 	clbny, 
.Devaraa Nager, 
Trichy-219 Retired flail 
Guard/.pl. Southern. 
Railway. 

S,fld,Mahboob Ali Khan, 
663. 	%1.1/o A Sher bli.  Khan, 

16/5, Fourth Street, 
Renganagar, Trichy-21 
Retired 	Pssenqe' 	JZ1'U; 

SouthernReil'JCY,  

S,OkshinamOOrthy, 
H . 	 64 	

S/a K.&omasuflcat 	j)ia11 

17, E8.olmy, 	KajcIaiai:  

Trichy-23 	Retired Guard/ 

-. 	
Southern railUey. 

I 

... M'PLICMiTS 
. 



Ia 

( 	V.Krishriamurthy, 
S./tv C.Venugope]. Raju, 
14, Kumaran Street, 
Melakalkandarkottai, 
Trichy-li Retired 
Guard/A, outhern Railway. 

R.Amalanathan, 
Sb Rayappa Asariyai, 
70, Krishnarnoorthy Ngar, 
Meter rectory Road, 
Trchy-21., Retired  
A, Southern 

T.K.Rajagopalan, 
S/o T.V.Krishnasamy iycrIqr, 
2, Virst Street, K1Iu1iuh., 
Illupur Road, Trichy-20 
Retired Passenger 
Southern Railway. 

K.Karumbairam, 	 . 	SJ..AJrj.596 to 668 are 

66 	
S/ S.Kurnbalingam -iila.i, 	..pjcants 	0J.79/93, 
46-B, R.arnakrishna Nagar,  
Kalthkuzhi, Trichv-201  

Retired Dri,er, Sçutherr 
Railway. 

660 	S/c Gevinda Asarv, 
6/A, )amyn8thep St'et 
Melakalkandhèrkbttai Post., 
Trichy-il., Reired Driver! 
A,. Southern Ralluey. 

TU.Ar.unachaIer., 
S/ó T.;F,Venkatshalarn Pillal, 

67fl. 	S6-P, 	jda1ier 2tree€,, 
ryur tost, Trichy-., 

1etired :Guard!, 
Southern Rajiwa'. 

R.Krishnasamy, 

671 	 ,Ramesamy yyangar, 
. 	31  -Sr1niaa E. 	Strea€ 

NearStya ryia Temple, 
8t th,ba1amdras - 600 033 

Guard, 

/ c•'• • 	 • 

f 	Remy'4r'er, 
572. ,f 

0 VadugapattVi 
JJ

m

i_age,  
\\KSathenUr,rCry 	c stc., 
\ Retird Firean. Soijthori 

..., APPLICANTS. 
V 	 •, ,Con td, - 

H •. 	• 	 ,. 	•••. 



P4 

K.M.bdl flajeeth, 
6731 V0  K.Thangemeora Mohideen, 

I' 	8.249, B.H.E.L. Township, 
Raniet.632 406, Nrrth i:cot 
Distri't, Ret.jrecL Shunter, 
Southern Reliwey, 

afn 
5/. Narayenasarny PUlai, 

674. 	27/3; Sakthj Vináyoar  
Crawford, Trichy-12. 
Retired Driver/A, SfsjthZvn 
Railway. 

G.Amirthalingam, 
S/U M.Ganapathy, 

6750 	
Periyar Streot, 
Kelakalkandarkcttal, 
Trichy_Il., Retired Driver/A, 
Southern Railway, 

$?ndreu Sb Samj. 
Cijru Illem, 3rd Sret, 
E4E.DoiGny, Mehaajpura p, 
Viliupjr3r 	Siuth Prot 
Ds:rict,, tEtitJ •SS'er11'r 
Driver, 5OL'thrn Rai1wy, 

T.R'er.gAmv .  
677. 	S/. .Thanave1u Psari, 

25, Sjndaram Pill8! Thot.tan, 

Trichi_12,., Retired Shur1tef, 
South6) Railway, 

'l.GSVindaraju, 
&/o Mutrukrishna Neidu, 67 

• 	Nathersael1jvasai 
Samyaaihoppu, House No.37, 
TriLhy...8, Retired Shunter, 
Southern RaIlway. 

A.Abdul Reiamen 
679, -S/c  G.Abdu. Kareem, 

6/89  Jalla Pakkiri Street, 
Medural- Roed, Trichy8, 
Retired Drvr/Spej 	Grads, 
Southern Ralwey. 

K.Ra agope', 

6G 	S/o .Krisrnaearry NJu, • 
91, INCD 
Edarrelaipet- Puthur, 
Sud8rjy Pi,leiTjottar.i 
Trichy-.12, Fetited 
SoufI)erj1 Ra.Jway, 	 . 	

• 0 ,• APPLICANTS., 
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6oKuppusamy Neicker, 
S/a 11.Gengethara Naicker 

61. 	69, Illanciab Street, 
Pnma1aipatty, Trichy-4.., 
Retired Shunter/B 
Southern Ri1way, 

C.Andi, S/s Chinnaiy2ri, 
612. 	N.Kuttappattu, 

Ramjee Nagar Post, 
Pmbedkar Neger, Trichy-.), 
Retired Shunter, 
Southern Ratltey1  

.M15kill, S/a E.KJlI 
124, Crawford Colony, 
Crawford, Trichy-12,, 
Retired ShL'nter, 
Southern Reii•iay. 

S,jbdul Kareem 
Sb Shé'ik Ibrahitr., 
504,Singarathrppu 
Trichy-1, Retirec 
Driver/B, SoI!the'n Rtiiwy, 

J.Issac, S/s ,J.seph Pi.Uy, 
6S. 	36, Rghavechary Street, 

Sembiath Post, Pere!bur, 
Nadtas-600 011,fetiied 
Diver/Sp1, Souteri Rei1u&y.. 

R.Gopalekrishnan, 
S/a S. thaiih'n 23, 
Sethurme P1lla1 colony, 
Trichy-20, Retirej Shunter, 
Southern Ra11u., 

N.Jeyararnan, 
607, 	S/c, N,K.L.Naresa Ayyar, 

9!-D, Narasimme Ahary Colony, 
Nanjikottal RoEjd. hanjavur -, 
613 001.., Retired Passe CLard, 
So uay. 

	

fcç,i:3, 9Ph, 4!' ' 	• R El flU 

688. / £btE 	SJ. \ecan3yegum 
t 	 S'tre6t 	h Line, 

e g a p 	n 	611,jJCi, 
it1i'd :r)7!I 5pJ.. 

'#GJ,'J 

68 	S/u- 	ye MUde1i, 
321, 'Jendlyar Colonj, 
Thilisi Ntjar, Uclar R;aLi 

Thanjavu, Retired tud/A r  

Southern Railuay. .' PPLICNTS. 
.Contd,/- 
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A. Veleyutham, 
S/b .R..nnsmelai, 

690, 	12/VI 2364, Pookkara 
Vesthe NeuStreet, 
Thenjavur - 613 0011  

Retired Driver/A 
Southern Railway. 

R.murugaiyan, 
5/0 Ramasamy.Konar, 

	

6911. 	Nenin Nager, 
Udayamerthtmndapuam Pct 
- 614 706, 11iruc!i'JrCiOI'.Lt, 
T8luk, Retired Guard/C., 
Southern Railway. 

R, Cop blekrishnarl, 
S/I K.Remanulani 	thi Nei, 

	

692. 	Plot No,19, braharn Piidithr 
Nagar, Via Slvaji Nar,  
Thanjavur - I., Ri.-e 
Driver/A, Southern Piiiu 

P,Srinjva.gan, 
653, 	S/a Pschaiyappa iude]iye, 

1121  8/4, Pludeilyar trt, 
fuda1iyr Chehi.rarn, 
Trichy-1, Retired Guard/A, 
Southern Railway. 

C. Kaiyenasundaram, 
S/o M.Gcv1nds,,,airj  

I 	Nnoppenar Street, 
mmañpetai, Vedicpu:en 

Pin.— 613 2051  Thanjavur 
District, Retired Guard/A, 
Southern Railway.. 

K.Senniyasi, 
S/a Kesea Padeyechi, 
181  Kamper Street, 
Senthaneerpurarn,. Trthhy—
Retired Driver/C, 
Southern Railway.. 

K.Sankaranerayatian, 
5rç: 	S/a .V.Lnganathan, 

C.99/A North East Extension, 
7th Cross, Thi1li Nager, 
Trichy—IB, Retired 'uar'/Sp1, 
Scuthern R9jlwav. 

S.Periyasamy, Sb Sanyiii, 
Dacr No.59/9, 1ude1iyar 
Chetram, i1uneeiaran Koll 
Street, Tichy-1., Retired 
Driver, Southern Railuay. APPLICANTS 



'T 

. (7' • 

K. Nendagopal, Sb 	
.Krishr.esatny, 695.431  

 
E3rindaven Street, 

Indira'Nagar, LIC Colony, 
Trichy-21.,, Driver/Dt,Spj, 
Retired, Southern Railway, 

T.R.Balesubramanjan, 
Sb Rathinam, 16, 699 	
North Street, 
Tiruvaiyaru 613 204 
Retired Or.ver/P 
Southern Rei1ey, 

S. Masth an, 
Sb R. 'Bebu Seh.ib, 7u 	
Retired Passenger  
Southern Railway, 
I1enka Street, Tern'jr, 
Trichy-17, 

. 	PiGowrisunda.ram., 
S/c S.Peri'asarny,. 106-.A 

I 
• 	Nanickaufan1 Naciu'Street, 

lielapuour, Trichy-1.. 
Retired Guard/A, 
Southern Railway. 

TRamac!é r ,. 

702 	5 /0 I'l.Thangavelu, 51  

S . 13herathv* Desen Stret; 
Kilperumpakka, 
Villupurern 	'665 '602,.: 
Retired Driver/B, 
Southern Railway. 

Gnesen, 
7030 k 'S/o' 	 v :PeckriTheer,' 

2/201  'Teluk'Uf'f'ice Road, 
Thiruthuraioondf 614 713, 
Retired Driver/h. 
Souther 

P61 
 IniIbI'eth.ur, Trj :.y\Distfict, 

RéIid hi!ih'ter, S)4jtiern 
WaJlway. 

-r 	" 1/ 

137-4 
• 

Rètired'Driver/Spi., 
Southerrs.Rii1uay. APPLICMJTS 



1J.Velu,, 
'SI0 Vaiyapuri, 

	

6. 	•rrethiyur, IniyanurRoad 
House No.33, Trichy-9, 
Retired Shunter, 
Southern'Railway. 

S.Merimuthu, 

7Q7 	S/i M.Slngar8 Paziayachi, 
.:RajlUay Colóny,  

kalluku•zhi,Trichy-20, 
Retired Shunter, 
Southern Railway, 

P 4 f1amuridy, 
S/c Palaruiyandi, 42., 
(1udukkupatti, 
t-'udukc€tai Rped, 
Trichy.-20, Rtirec1 'Shun'er, 
Seuthe,rn RBilwey. 

T,Innesimuthu, 
5/c, S.Thnrnas,' 13 
Wes4  ririyanathaurarI!, 
Dindigul, Retired Shnt;  
Sbuther'n Railway. 

Sa'iariniuthi, 
710.. rü'leppn, 

N.M.CnI•ny 6th CrosS, 
,.Trichy-2E',Retired hurtr., 

outhern:Re1lway. 

? Muthusamy, 

	

711tk 	JcT.hnarikevaritiier. :i, 
B.S.CoIny, Puciukhttei 

-Read, Tri6hy-20, Retired 
Shunter, -Sot.thern Railway. 

'-S.Palaniyendi, 

	

712. 	S/oSat'aiyan, 31/3, 
'P.a1ahyandavar Roil StrEet, 
.'Itinamkolathu'r,' Trictiy District 
Retired - Shunter, Southern 

Railway. 

kK.l,rUmu9ham, 
S/c Kuthian alias 	Jeyn!i. 
4/93, Paleniyendevar Kol 
Stret,Innamkolathur, 
Trichy. Retired ShI!ntct, 
'oh Fai.1way. 

5dKandasam,; 

	

7q4•.. 	5'/o'SUbbarja Gevander, 
'KadechnailUr Post, 
:42 •Est Thpttipelayarn, 
Ercdè-6, ;RetirOd Shuntiny 

_.J'river Southern Railway. ftPPLICNT5 
....'. Contd,/- 



Cheirme n, 
Rrilwy .Boerd, 
Rril 8hevn, 
New Delhi, 

r Indie 
by tht 

RFilueys, 
Ii, 

715, V.Thie3&n 
s/o Vanl(ete•'cfiRlern, 
1360  R.1i.S.C1ony, 
NnjeekOtt?iRoed, 
Trlchy - 6, Retired brivr/: 
.Specia1, Southern Ri1uy, 

.6.Rôuse, 5./U SrnueI Rouso, 
359  Kenedi Street, 
Subrernerdepurem, 
Trihy - 0,Retired Shunter.j  
Southern Reilwy. 

R.V.Ponneiyen, 
/o R.Vedjjelu, 14—E, 

Stint ntOny'G Lhurch i.rrr, 
Neq?pttinem - 611 061 
Retired Driver/, 
Southern Re i1wy. 

N.Rejmenickrn, 
5/0 Nereynesemy Pi1ii, 
18, Nethejl Street, 
Kern? rPjepur?rn, 
Rejekilpekkern Pt, 
fdrs - 600 073 
Rotived_Dziver, 
SoUthern Riwy. 

S!,'Jos 669 to 718 	e 
eppllcents in 091-., 80/93 

I 

By tc.'vccpte Shr .K.Subb R;..vj, ,tn 0..,Ncm. 395 to 403/91, 
517/90,416/90, 320/929  290/92 and 377/92 9  

By IdvocrteShri R,8hrsk?rEn ii, 0,4-.Nos, 44/93 to 76/93 9  

By iuvocpte hri P.h1i 	.LLICi jr 0J.No. 77/93 & 78/93, 

By 1dvucete Shri Vijy?n&, in 	 79/93 & 80/93 

Versus 	 - 

Respondent - I in 041.Nos. 
395 to 403/91, 79/93 ts 80/93 

- 2 in 0.k.NQs, 57/90, 
41 6/0,320/92,298/9,31i/92 sfd 
44 to 16/93. 

R9S3t1deht - I in 0j.No, 57/. 
415/90,320/92,298/92,377/92 and 
44 to 76/93 
end-Respondent - 4 in 
395 to 403/91. 

Respondents, 

Contd. 



 Union of 	India Respondent - I 	in 
through . the Gener1l 77/93 end 78/93 
1a9eqer,Southern Rilwrys, Respondent - 2 in O.l.Nos. 
Park 	own, 	Madras . 	3 395 to 403/91 ,79/93 & 80/93. 

Respondent .- 	3 	in. 0.D•s.NO$. 
57/041 6/90, 32 0/92, 29 8/92, 
377/92 .nd44/93 to 76/93. 

 The Chief' Personnel Officer,Rcspondent - 2 in 0J.Nos. 
Southern Railway, 	. 	. 	.77/93 end 78/93 
PerkT.oun, 	Madras - 3 	. . 	. 	. 	. 

5.. Divisional Railway Resrondent - 3 	in 0..Nos. 
1IanPger,oLthern Rilway., 3 	t 	03/91.. 
Mysore. 	 . R 	oodent - 4 	in 0J.Nos. 

7/9r,416/90,320/92,298/92 
nd 377/92 

6. Senior Divisional 	. Reapndrnt - 3 	in 0.'..No.77/93 
PrsDnoel Officer, .. 
ojtnern Railway, 

Palghet 	 . 

76  The Divisional Personr1el cconcant - 3 in 0J.No., 78/93 
Of'ficbr,Southern Ra.lu;ny, . 
iladurei Division, 
Medurai. 

8.. The Divisional eanondent - 4 	in  
Supeinteidert, 44/9 	to 76/93 

Southern Railway, 
Divisiona) 	Offi.ce,Palghrt. 

9 The Djisional Railway Re.sondent 	5 	in OJ..Nos. 
ianager, 	. 320/92,298/92 and 377/92. 

Southern Railway , 
8angplore. .,.... 	Respondents. 

(By tdvocate Shri K.R.D.KerantI 	for Shri I..N.Venugopa18 
Gowda, Railway 	dvocete for rspoñdents in all the 
applications). 

V 	S 

s.. Contd/.-. 
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DER OF THE FULL BFCH 

Shri Justice V.S. Malimath, thirnan: 

These cases have been plabed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5(4)[d).  of the 

dministrative Trihinals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and clubbing than with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t. benches, one view having 

been taken by the Ernakularn Bench in its order made in application 

K-269/88 dated 20.4,1990 and a' contrary view taken by the Priricj-
V 

 pal Bench and the Ahaedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

V 	briefly the relevant facts as follows: 

2. 
V 
 The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc • who belong to the category called the running staff 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

A1ës'w. exceeding 45% of their pay can be taken into acc- - 	
V 

for compptin,g retirement benefits to those who have retired 

ef ore 1.4 • 1919 and not exceeding 55% of the running allowance tj  

for 'those retiring after 1.4.1979. To appreciate the rival con- ) 
tentions' it is necessary to advert to the relevant provisions 

governing the applicants conditiors of service in regard to pension 

and other retirement benefits, 
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3. In pursuance of the reOatndati.oflS of the Third Pay Cciii-

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .197.3 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [ereinafter referred to as the 'Revision 

of Pay Scale Rul'] made by the President in exercise of the 

çxMers conferred by the proviso to Article 309 of the Constitution 

of India. It is enoh to state that there was . considerable 

increase in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average ejlument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

cane into force on 1 .1 .1973 are extracted as follows: 

11
2544. [C.S.R. 4861 - toluments and Average Etolurrents: The 
term 'E1noluments", used in these Rules, means the emoluments 
which the Officer was receiving ininediately before his retirement 
and includes:- 

[a) Pay other than that drawn in tenure post; 

(b] Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personalpay granted in lieu of loss of substantive . pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal, considerations shall 
not be treated as personal allowance unless otrwise directed 
by the President. 

It, 
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(c] fees or corrrnission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In. this case 
"fliounents" means the. average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn 	an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating - capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incuntxnt 
on leave without allowances or on transfer to foreign service; 

deputation [duty) allowances; 

duty allowances [special pay]; and 

i] For the purpose of calculation of 	emoluments: 
Actual amount of 
during the month 
ments reckoned in 

running allowances drawn by the Railway servant 
limited to a maximum of 75% of the other emolu-
terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-cum-retirernent 
gratuity: The monthly average of running allowances 
the three hundred and sixty five days of running duty 
preceding the date of quitting service limited to 
monthly average of the other emoluments reckoned 
items [a] to [f] above drawn during the sane period. 

Note: In the case of an Officer with a substantive appointment 
who' officiates in another appointment or holds a temporary 
appointment, "flnoli.]ments" means: 

(a] the enolunents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the temporary appointments, as the case may be, or- (b) 

 the emoluments which would have been taken into acunt 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

drawn during 
irr'nediately 
7'% of the 
in terms of. 

C.S.R. 486-A]: Same as otherwise provided in Rule' 2544-B 
86-B]. , In respect of Officers retiring from service 
:er the 1st November, 1959,   the term Itemolunientsu means 

ts which the officer was receiving itimediately before 
nand includes : - 

stive pay in respect of a oermarent post, other 
thra%tenure post, held in a substantive capacity; 

'C 
l allowance which is granted in lieu of loss 
stantive pay in respect of a permanent post, 
than a tenure post; 

pecia1 pay attached to a post other than a tenure 
post, when the special pay has been sanctioned 'perma-
nently and the post is a held in a substantive capacity; 

2544-A, 
[C.S.R. 
on or_ 

FT  * 
6-_ 
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[d)[1]For the purpose of calculation of average emoluments: 
With effect from 1st September, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

the difference between the total .emoluments referred to 
in items [a], [b] and (c) above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment [ s], whether held 
in substantive or officiating capacity, provided that ser-, 
vice in the tenure appointment[s], does not qualify for 
the grant of a special additiona:L pension. 

upon the last one year of 
ments as per items [a] to 

items [a] to 
service and the 
[C] above. 

UIUdLJ (ILU1t aria,or 
ence between the average 
[d)[11 above calculated 
last substantive emolu- 

[e][1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments reckoned in terms 
of [a] to [c) and [d][1] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retiremant gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty imediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a) to [c] and [d)[2] 
above drawn during the same period. 

Note [1]: If iimnediately before his retirement or death, an officer 
has been absent from duty on leave with allowance (I his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirement gratuity should be taken at what they suld 
have been had he not been absent from duty. 

Provided that the anount of gratuity is not increased on 
accaint of increase in pay not actually d±äwn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher. officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]: In case where a temporary officer who quits service 
after completing three years'  service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after canpietion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent post held in 
substantive capacity. 
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2544-B [C.S.R. 486-B].[1]: If an officer holding a permanent 
post in substantive capacity: - 

(a) officiates in a higher permanent post [other than a tenure 
post) or holds a higher temporary post (other than a tenure 
post) borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or rrore. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-Al as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2) For computing the length of continous service in respect 
of the higher post under clause [1), all kinds of leave 611 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   emoluments' shall mean 
the "pay" as defined in Rule 2003[21],  which the Railway servant 
was receivIng irrmediately before quitting service. Provided 
that the bnef it of higher officiating pay for [ordinary] gra-
tuity/Death-curn-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary]/Gra-
tuity iath-curn-retireinent gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 

-iiediately preceding the date of quitting service limited 
ot emoluments as defined above. For the purpose of 

, 	;Aaverage emoluments the actual amount of the running 
(alledaV uring the month limited to a maxinuin of 75% 

' I of th.er its as defined above shall also be taken into QA - 
ac .Co 

0 	 1 C 

\ 	'or death, -étc. 

'N 'LG. LOL 



wances [inluding leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his enoluinents should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the enoluinents shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higi-er officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544(g) that one of the caiiporents that 

constitutes average enolixnents is the actual ariount of running 

allowance drawn by the Railways servant during the nonth, limited 

to a maximum of 75% of the other eino:Lurrents reckoned in terms 
sub-clauses 

of/[a) to [f] of the said rules. The expression Vemoluments l 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect fran 1 .1 .1973 in the light of the recoirrnen- 

dations of the Third Pay Camnission ,no steps Jere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and the actual amount of running 
previous 

allowance drawn during the /month limited to a maximum of 75% 

of the erioluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introduction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 

I 
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[i) Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based ai the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid, at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as a1ve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating grant of pensior. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various• 

scales of pay was allowed to continue. Thus the limit of 756 

prescribed by Rule., 2544[g}  [i J was directed to be Continued.-

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu- 

ion regulating canputation of emoluments and average 

Ono,

0MIN1 

fYQ Ioned in Rule 2544 for the purpose of grant of 

f etire 	4fs. Any decision to modify the sane wuld have 

ç
c 	nly jzhrh! the relevant statutory rules are amer1ed in 

But what the Railway Board did was to 
,QAL 

 àt-ezipLtmodify the statutory rules by an executive order made 

on 22.3.1976 bearing NÔ.PC 11/75/RAIl paragraphs 1 tOeS  of which 

read as follows: 	. 	. 	 -• . 



'The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the p.irposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Fucational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of enolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri. Dev Dutt Sharma and other aggrieved persons chall- 

enged the Railway Board,' s order dated 22.3.1 976 in the High Court 

of tlhi in C.W.P. No.91 5/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1 .11 .1985 

the said case stood transferred to the Principal Bench of the 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3 .76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement benefits in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

5. We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1.4.1979. This order also suffered fran 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

M.C. Srinivasan and 23 others filed an application 

18 before the Ernakulam Bench of the Tribunal in O.A. 
( 	 •\ <c 

( 	NK269/BC. 'br a direction to grant them pension by adding runn- 
U-Is 

..)' 

( 	rncjallowanceiupto a rraxniuim of 750. of their pay for coiiputaticn 
Vi 

klk of dIripeiion in accordance with the judgment of the Principal 

,,.•. enehinT No.41 0/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i] and  g[ii} of Rule 2544 were 

arrianded firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the purpose of calculating the average 

erroluments fran 75% to 45%. On the same day, a further amendment 

was made with effect from 1.4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect fran 1 .1 .1973 the second aimerdment was given retrospective 

effect fran 1.4.1979.  For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amendment to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively) be amended as in the Pñvance Correction Slips 
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 

'C' and 

The amendment will be effective from 1.1.1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindj version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment (P&A) 

DA:As above 	 Railway Bosrd. 

No.E[P&A}II-86/is-15 	 New Delhi, dated 17.12.1987" 

"ANNEXURE 'D' 

ADVANCE WPRECTION SLIP NO.405 R.II 

RULE 2544 

Sub-rule g[i] and g[ii) may be substituted by the following: 

cz 
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g [ i] 	"For the purpose of calculatiai of average errolurrents : - 
actual arrount of running allaance drawn by the railway 
servant during the month limited to a maxirrurn of 45% 
of pay, in the revised scales of pay". 

g[ii ] 	'For the purpose of gratuity and/or death-cum-retirernent 
gratuity: the monthly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[uthority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976]. 

EXPLANATIa: The Rule 2544 of Indian Railway Establishment Code, 
Volume II (5th reprint) has been modified through administrative 
instructions issued with the President's approval effective from 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Corrriission. The purpose of this amendment is togive stath-
tory force to the administrative instructions with effect fran 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd!- [K .VK7 TESAN] 
Director, Establishment [P&A) 

- 	Railway Board." 

"Subject: Amendmant to Indian Railway Establishment Code-Vol. I& II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as nnexures 'A', 'B', 'C' 
and 'D' respectively. 

The amendment will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
the Ministry of Railways. 

ell 
/Q r :'.j • 

'-.p 	.A 
tu 
C) 	 .OA:As)a 

) 
)).•' 

Qc 

i version is attached. 

-86 /aS/i 5 

Sd/-[K. VEKkTESAN) 
Director, Establishment [P&RJ 

Railway Board. 

New Delhi, dated 17.12.87" 
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ADVI\NcE CORR=ON SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i) and g[ii] may be substituted by the follcMing: 

gfi] 	"For the purpose of calculation of average errolurnents:- 
55% of hsic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii] 	"For the pirpose of gratuity and/or death-cum-retjrernent 
gratuity: 55% of hsic average pay, in the revised 
scales of pay, drawn during the period.: 

AUTHORIr: [Ministry of Railway's letter No,E[P&A]II-80/- 
RS-10 dated 17.7.1981) 

EXPlANATION: 

The Rule 2544 of Indian Railway Establishment Oxie, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the reccx1vEndations of 'Running Allojance Omrnittee [1980) 1 . 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any anploye, to whom these rules apply. 

Sd!- [ X.VENKATDSAN) 
Director, Establishirent [P&A] 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the Ok the applicants amended their application 

on 20.9.1989 challenging the two arnend.rnents in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4,1979 respec-

tively. Their principal contention wes that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1 988 by giving retrospective 

effect to the sane. This according to them is unjust, manifestly 

unreasonsble and arbitrary and thus violative of Article 14 of 

the Constitution of India. The Ernakulam Bench consisting of 
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Vice thairnkan S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1 988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a conseqixrntial direction to the respondents to grant or ref ix 

pension and other retirement berf its to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a rraxiiiun of 75% of their 

pay and allowances for the purpose of computing their pension. 

7.. The aforesaid decision of the Ernakulam Bench in O.A. No.K- 

269/88 was challenged by the Union of Indiaand others in Review 

Application No.72/90. That Review Jpplication was rejected by 

a speaking order made on 25.7.1 990. 

8. Shri C.L. I4allick and others in O.A. No.1572/83 and connected 

applications challenged the Railway Bcerd's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

dated 21.1.1974. That application was opposed by the res- 

viz., Union of India represented through the 

way Board and the General Manager, Northern Railway. 

;ing that these respondents did not bring to the 

Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Erna1 ularn Berxth had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided th€ cases on 23.1 0.1 991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the condixt 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakularn Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total amount of pension and 

retirement benefits they would have received before the amendment 

wae not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Ahmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Ahmedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 
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It is for the first time after all these cases were referred 

to th2 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the ErnakulanL Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforned us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not gr3nted any interim order staying the operation of the order 

of the Ernakularn Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this hatch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorcuncenent of the Supreme Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS 

V. AMB7LAL MANIRAJ PMTL AND (YrHERs. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar matters 

were pending there. It is in these circunstarices that the Suoreme 

that the course adopted by the High Court was 
47 !tMIS7 

,net- 

Cour 
\.3(( 

tions untiu \\ 

and that if the High Court thought that the point 

apoellants was the same as was pending in the Sup- 

ought to have stayed the hearing of the writ peti-

the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. Nhat binds 

the Tribenal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal  is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courl:s where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present hatch of cases 

we are concerned with the valuable rights of the apç licants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SIP is pending before the Supreme Court frcin 24.7.1990 

and the operation of the order of the Erriakul am Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakularn Bench in regard 

to c -nputation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11 • On behalf of the applicants it is contended that, we should 
ttie 

dispose of these cases in the light of the decision of/ Ernakulam 

Bench which has struck down the arnendient to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents however, it 

is maintained that the Principal Bench and the Ahrnethhad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakularn Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Atimedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOThER v. RACHUBIR SINCH AND OTHERS wherein it is observed: 

'We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court.' 

if only the respondents hao fairly placed tne decision of the 

Ernakuian beiicii before the Principal Bench and the Ahinedabad 

Bench, tnose Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. f!ie respondents are now trying to take advantage 

of tne failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

up'- fo:consideration before the Principal Bench and Ah1iledabad 

nif"he respondents had acted fairly and diligently, 
V/ 
( 	con[Iit 0'  -eisions would have been avoided. 

LU 
1 0  

t( te )sAi4l now examine the contention of the respondents 
" . 
\ \ QLtUe- ?fd'1xs of the Principal Bench and the Ahmedabad Bench 

LO 	 that 
of declaring/the impugned amendment to tne Rules 

e 
to tne extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties Iving been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amenument to the rules in so far as they gave retrospec-

tive effect is not an order in personezn. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF iJTTAR PRADESi-i reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the 	parties to the proceedings. The effect 

of 	the 	decision of the Ernakulam Bench is that 	the amendments 

giving retrospective effect was not in existence from its incep- 

tion. 	In 	Black's ]w 	Dictionary, 5th 	Edition, 	it is 	stated 

that Judgment in Rem is;- 

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority." 

In Halsoury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rem" is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in rem". A judgment in rein 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer". 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahniedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downt!ie statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by gett:ing the said decision reversed 

by way of review or on appeal to the higher court. r1ne only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGiIUBIR SINGH AND 

? 

(/•(1 	
is declared invalid in India it cannot 

Aib reisted unless constitutional sanction is obtained 
C.) 

	

	 hereot j6y a constitutional amendment or an appropriately 
odiffe/Iversjon of the statute is enacted which accords 

\ ' 	 prescription". 

is not disputed that the Ernakulam Bench of. the 

Tribunal was competent to declare, the impugned statutory provi- 

sion void as offending Article 14 of the Constitution. The 

,statutory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons- 

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed aginst 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it. reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Ahinedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Erhakularn Bench. 

In such a situation it is well settled that the later dèision 

rendered in ignorance of the earlier decision has to be rarded 

as per incuriani and not binding on the court in a susbsequen 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one •another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729], Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court ER. 
v. De Gray. (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in wnich they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in" the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

.InRaghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field asa binding precedent is the decision 

of the Ernakulamn Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions . of the Principal Bencli and 

Bencn have to be ignored and the Ernakulain Bench 

should be regarded as holding the field as a 

( prec 	i 	ard to the validity of tne impugned rule in 

*( 	 itgv s retrospective effect. 

4'QALO 
_44/4h. Full Bench is not bound by either of the deci-

hail now examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the President has under the proviso to 

,,'. 	 . 	.'. 	 . 	' 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulain 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cuarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench nas said in its deci-

sion. The Principal Bench and Ahrnedabad Bench have not taken 

the view that such vested rights can be taken away by a suose-

quent amendment to the rules by giving retrospective effect 

to tue same. What they • have said is that the vested rights 

of the applicants before tnen have not: in any manner been cur-

tailed by the impugneo amendments to the rules. By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account the 

running allowances wnich tney were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 

I 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they. became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-41979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Aninedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with tne pension whicn he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

may. We are concerned with persons who retired 

c' 	 and 4-12-198 thereby earning a right to comnpu- 

ofp siomi in accordance with the statutory rules then 

n..force) AsIeoy the time tney retired, revision of pay had come 

\jito4rc,( it is the revised pay and the running allowance 

to a maximum of 757 of the revised pay and allowances 

that was required to be takeii into account. This rkight which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabhcl Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

holding that the decisions of the Principal Bencn and the Ahmeda-

bad Bench with great respect are wrong and that the decision 

of the Ernakulaai Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

17. As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in tile interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

18. 	For the reasons stated above, all these applications 

are allowed with the following directions: 

"p ' Ille respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by iotification* dated 

5-12-1988. 

.1 
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The arrears due to the applicants/L.Rs on the 

basis of the recoinputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

payment of pension and retirement benefits 

r the aforesaid directions shall stand regu-

djusted in accordance with the orders 

/d)L 	ions as may be issued by the Supreme Court 

No.10373/90 against the decision of the 

O 	

of the fribunal in Application 

K 269/86  
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